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GOVERNMENT BILL

1
The Narcotic Drugs and Psychotropic
Substances (Amendment) Bill, 1988.

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Sir, I beg
to move for lcave to introduce a Bill
further to amend the narcotic Drugs and
Psychotropic Substances Act, 1985.

The question was put and the motion was
adopted.

SHRI YASHWANT SINHA: Sir, I
introduce the Bill.

MR. CHAIRMAN: It is 1.50 p.m.
now. Do you want to adjourn for half an
hour or onc hour?

SOME HON. MEMBERS: One hour.

MR. CHAIRMAN: Then you have to
sit one hour late. We have to complete
the debate today.

Now we adjourn till 2.50 p.m.

The House then adjourned for lunch
at fifty minutes past one of the
clock.

The House reassembled after lunch at
fifty four minutes past two of the clock,

The Deputy Chairman in the Chair.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF EXTERNAL
AFFAIRS

SHRI PRANAB MUKHERIEE (West
Bengal): Madam Deputy Chairman, I am -
happy that after your election for the
fourth time as the Deputy Chairman of
this House, I have the privilege of mak-
ing some observations on the floor of this
House when you are occupying the
Chair. Madam, with your permission, I
want to start the discussion on the func-
tioning of the Ministry of External Af-
fairs. There is no doubt that the develop-
ments of the last few months have
brought India into the focus of interna-
tional arena and in the fitness of things,
the country must respond to the issues,
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with which wc are confronted, in a un-

ified manner, if possible. Why 1 am

_saying ‘if possible’ is, from the develop-

‘ments which have taken place over the
last few weeks it appears to me—I may
be wrong—that there is no adequate
reflection on the gravity of the situation
in the bchaviour and conduct, in the
functioning of the Government. We are’
having a discussion on the External Af-
fairs Ministry when therc is no full-
fledged Foreign Minister. The Prime
Minister is being burdencd. It is not
unusual. also it has happened.
During also it has happened. But
today’s situation is an extraordinary situa-
tion. Perhaps, it rcquires urgent attention
of a fullfledged Cabinet Minister for
dealing with the subject. I am not making
any reflection on the Minister of State
who is looking after this work. She is
quite competent. But all of us arc aware
that in this protocol-oricnted world of
diplomacy, rank and status count. There- -
after, it is necessary that the Ministry
must have a proper head. Of course, in
every country, Foreign Policy is basically
the Prime Minister’s portfolio, but, at the
same time, without a full-fledged Foreign
Minister to aid and advisc the Prime
Minister, it becomes very difficult for him
to transact that business, This point, I
thought, I should strike at in the very
beginning.

In the last Session, some of these issues
were raised by me and also by my collea-
gues. When the Prime Minister came out
with the National Agenda for govern-
ance, in that National Agenda for gov-
ernance, - the Prime Minister indicated
that he would like to emphasise on a new
mode of governance where majority,
arithmetic and number are not essentially
important; there should be involvement,
there should be consensus on major is-
sues; we welcome it. But what did we
find, Madam, on the ground? In the
same document where he talked of intro-
ducing a new culture of governance, gov-
ernance through consensus, we found
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that his Govcrnment made a major de-
parture in the arca of ‘nuclear policy’: It
is a major departure. Earlier, there was a
conscnsual position. The conscnsual posi-
tion was—that was from 1974 onward-
s—"India will keep its nuclecar options
open.” That is the phrase we have uscd
umpteen times, including the Prime
Minister who represented India. And 1
still remember the speech made by him
as a member of the Indian delegation in
the first comity of the United Nations in
1995. You closed those options. And it is
not that you didn’t consult others. If we
look at the document which is titled
“National Agenda- for Governance”,
there we will find the signatures of all
your coalition partners, including the par-
ty which is represented by only one
Member, and there you decided to re-
place the phrase of ‘keeping our nuclear
options open’ by a new phrase ‘India will
induct nuclear weapons’. Is it not a major
change? Is it not a major departure from
the consensual position? As the Govern-
ment of the day, you are entitled to do
$0.

Did you think it necessary, when you
were making a major change in the con-
sensual approach I am not using the
term “taking into confidence’ to con-
sult the principal opposition party which
ruled the country for 45 years and which
has made its own contribution in evolving
the nuclear policies of this country? Why
was it not done? At that time nobody
expected that you would tell the people
that on a particular day you were going
to explode the bomb. It was not ex-
~ pected. That is a decision which the
Government will have to take and it
should exclusively be the prerogative of
the Prime Minister. 1 fully agree with
you. When you are changing the position
and closing our options by substituting
the words ‘“‘choosing to induct nuclear
weapons’” for the words ‘“‘keeping nuclear
options open”, at that stage, according to
me, you should have consulted others
and you should have taken into account
the concerns of other political partiés.
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Now there have been major changes in
the intcrnational scenario, so far as our
decision of cxploding the nuclear bombs
or carrying out the nuclecar tests on 11th
and 13th of May is concerned. For a few
days we had the satisfaction that it will,
perhaps, act as a deterrent. 1 am not
mentioning the name of that country. But
it did not happen so. Therc was no
question of any deterrent. Just within two
wecks, precisely on 27th May, they also
exploded nuclear bombs or conducted
nuclecar tests and there was a major
change in the perception about India in
the intcrnational arena. Here, Mr. Prime
Minister, 1 would like to draw your
attention, most respectfully, to the differ-
ence in the perception about India and
Pakistan in the international arena. In
1988 the then President of the United
States refused to certify that Pakistan did
not possess nuclear devices which may
lead to manufacturing nuclear weapons.
He was unablc to give that certificate.
There were major and serious conse-

_ quences in USA—Pakistan relation-ships.

The supply of F-16 aircraft, which were
ordered, and certain other military hard-
ware—Pakistan gave money to an Ameri-
can company for that—was forestalled.
The delivery was delayed. The delivery
was prevented because the US administ-
ration threw up its hand and said. “As

. per the Pressler Amcndment, we cannot

deliver these military hardware to you as
our President is not in a position to
certify that Pakistan has not acquired
clandestinely nuclear devices which may
lead to the weaponisation of your armed
forces.” Was that the situation about
India? Everybody knew that India had
the technological competence. Everybody
knew, 24 years ago, that the first blast
took place in 1974. Everybody knew that
the technological competence of this
country was far superior to that of Pakis-
tan and there was an element of indigen-
ous capability compared to Pakistan. But
the international opinion was in favour of
India and they made a distinction bet-
ween India and Pakistan. As a result, in
1988 in the third special session of the
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United Nations the then Prime Minister,
Mr. Rajiv Gandhi, camec out with a
concrete action plan for nuclear disarma-
ment. It was taken seriously. As Prime
Minister, you have mentioned on the
floor of this House and on the floor of
the other Housc that nuclear disarma-
ment was, and continues to be, an impor-
tant ingredient of our foreign policy.
tlow? In what form? In what form would
you like to articulatc it that you are
seriously concerned about it?

All of us arc fully aware of what Shri
Rajiv Gandhi told the international com-
munity. All of us are fully aware that like
two other countrics we are at the
threshold level. We arec not a nuclear
weapon State, but we arc a nuclear
threshold State. Yes, we can graduate
ourselves from the threshold level to a
nuclear wcapon Statg. Bit deliberately
we are opting not to do so because we do
hope that you too will give us, if not
today, tomorrow or if not tomorrow, a
day after tomorrow, a commitment, a
timeframe by which there will be a posi-
tive signal that nuclear disarmament will
be taken up.with all seriousness. That is
the . rationality, We "have the capability,
we have the competence and technologi-
cally we are in a position to manufacture
nuclear weapons. But we rcfused to do
s0. Therefore, I will beg of the Prime
Minister to educate this House on what
line the Government is thinking and how
they are going to handle the post-Pok-
hran scenario. If the Government comes
to a conclusion and says — I will be quite
happy to accept the version of the
Government — *“Gentlemen sitting on
that side, you go on making your obser-
vations; We know the business of gover-
nance; We will do whatever we consider
necessary”, 1 have no quarrel with the
Government. You have got the mandate,
however limited it may be, to rule. But if
you want to have our cooperation, if you
want to evolve a consensual policy on
these issues, then there must be consulta-
tions and there must be institutional ar-
rangements for those consultations. Here
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I would like to suggest one thing for the
consideration of the Primc Minister. Only
the Prime Minister has full facts at his
command. He knows all matters. Fortu-
nately, wec have some former Prime
Ministers who are alive. On major na-
tional issues the American President con-
sults the former Presidents. 1 domt re-
member — if I am wrong, 1 may be
corrected -~ whether ‘in the last four
months the present Prime Minister has
consulted the former Prime Ministers
who arc alive. This is an arca from where
we can get necessary inputs outside the
official agencies. Only fromer Prime
Ministers have the full information as you
have. What prevents that? Yoy should
have creatc an ambicnt atmosphere
where we could have spoken in one
voice, Madam, 1 do feel that there is a
nced for speaking in one voice. When we
talk of the impact of economic sanctions,
we don’t speak from a negative point of
view. 1 have -no intention to fix the
Government or to fix the Finance Minis-
ter or to enjoin the present Government.
I want to know whether in any way, we,
sitting on this side, can help the Govern-
ment to come out of the impasse which
has been created. We raise these issues
with this intention. But there is no seri-
ousness on the part of the Government.
There is no talk and no assessment on
the part of the Government. The
Finance Minister in his Budget speech
dismissed the whole thing in one sentence
that gradually the international communi-
ty will try to understand our situation and
the issues will be resolved. Yes, the
issues may be resolved. Certain issues get
resolved in - the course of time: But the
country has to pay the price for that.
What price are we going to pay?

I am not buying the theary that some
statistics say that our total impact wil] be.
21 billiop to 22 bitlion-dpless. The hard -
fact remains. Mr. Prime Minister, 1 am
putting this question to you. Is it a fact
that Enron has indicated that they would
like to renegotiate with the Maharashtra
Government because the amount which
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Ithey were hoping to get from the Ameri-
can Exim Bank — now the American
Exim Bank’s offer is going to be covered
by sanctions — they are not going to get
it? It is not merely the aids or the
developmental assistance which we have
been getting from the United States or
from certain multilateral agencies that are
going to be affected. The fact is that the
India Aid Consortium meeting has-been
postponed. The fact is that certain con-
tracts have not been rcnewed. Can we
have satisfaction with the assurance that
the ongoing projects are not going to be
affected? In the morning we were having
a discussion. We know what the rate of
disbursement is, what the rate of utilisa-
tion of the external assistance is. There-
fore, if something is not constantly on the
pipeline and if there is a disruption, the
impact will be felt not immediately but
after some time. Therefore, with respect
to projects which were exposed, I would
like to plead with the Government,
please do identify the projects which have
been exposed and for which you have
received certain assistance but the dis-
bursement schedule has not been com-
pleted. If the disbursement schedule has
not been completed, how is it going to be
affected? When we criticise these aspects
in the Budget debate, it is not with a
view to find fault with the Government
but to understand, to appreciate what
steps the Government is going to take. If
we know that our external sources will be
available to this extent, then we can think
of supplementing it. Otherwise, there will
be a dislocation of resources. We are
talking of seven to cight per cent growth.
From where will this seven to eight per
cent growth rate come? It will not come
from heaven. If you want to have seven
to eight per cent growth rate, then a
minimum of 30 to 32 per cent of GDP
should be the investment ratio. If we
cxpand the rate of our domestic savings
from the level of 24.6 per cent, which

was achieved during the Eighth Plan, to -
26 per cent of GDP, then also there will

be a gap. How are we going to bridge
this gap? That is the area where the
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rclevance of external support comes. If
we don’t have that support, the simple
question before the nation will be — it is
not a question of party; the nation will
have to face it — how to-supplement it.
If there will be no adequate investible
resources from the sources which ‘we
expected to have, how to substitute it?
From which sources will you rally? Is
there any serious exercise over it? If
there is no serious exercise, then we
demand from the Government of the day
— for God’s sake, tell us what your
difficulty is, and let us see how we can
engage ourselves in a constructive
manner to resolve these issues. When the
Prime Minister had said on the floor of
this very House that he would like to
take the opportunity of opening a
dialogue with Pakistan, how
enthusiastically the Members supported
it. It is because we wanted a serious
dialogue. We are fully aware of the
difficulties. But at the same time, if you
speak in any international fora, in
bilateral talks, in private conversations,
outside the parameter of the SAARC
negotiations — SAARC does not allow
bilateral matters to be brought within its
purview — various issues can be
discussed. On political discussions, say,
when two Prime Ministers are meeting,
they are surely not going to discuss
merely the World Cup-

They are surely going‘ to discuss the
issues which affect their countries.
Enthusiastically, we supported it and we
would now like to know what details you
are going to have. Surely, your
bargaining capacity will be reduced to
that extent, but on two issues, Mr. Prime
Minister, the country would demand from
you. You should say very boldly and
firmly, “yes,’I do feel, I do believe from
threat percept it was absolutely necessary
to take this decision at that particular
point of time. Why are the people of this
country confused? I am using the word
‘confused’ because what happened was
we found that your immediate
predecessor while participating in a
debate pointed out, according to him,
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there was no threat perception. There
was no immediate action called for. Dr.
Manmohan Singh had made it quite clear
while participating in the debatc on
nuclear explosions that we would like to
go by the Perception of the Government,
but the Govermment must speak in one
voice unambiguously, with conviction that
this is my pcreeption and from the
perception I have come to this conclusion
that these steps were  absolutely
necessary. But, there should bc no
confusion in this issue; otherwisc, therc is
a problcm.

Again 1 am coming back to the arcas
of investment and the climate. It is not
merely a question in terms of how many
dollars, how many millions or billions; it
is a question of overall security
environment and if the sccurity
environment is  uncertain, if the
international investors come to the
conclusion that this region is not safe for
long—term investment, then who is going
to come and make investment here?
Therefore, some sort of understanding
with Pakistan is absolutely necessary.
With Pakistan, and at the same time,
with China some sort of understanding is
absolutely necessary. I am unable to
understand, Mr. Prime Minister, what
was the need for your Defence Minister
to speak in such languages. After all, he
is not a Minister for the first time. He
was a Minister in° 1977; he was a Minister
in 1989 and now again he is a Minister,
and the contradiction is, if somebody
brings these two pieces together — on
28th of May in reply to a Starred
Question you were saying as Foreign
Minister, the whole thing is conciliated —
for lack of time 1 would not read it, but
every word was chosen in the written part
" of the statement — that we are trying to
improve ' the relationship with China;
confidence building measures initiated a
couple of years ago will be continuing;
trade, economic and cultural relations
will be further advanced. Every word,
every nuance, every sentence was
perfectly all right, baut what happened? In
the afternoon, quoting from some
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published document — 1 said that it is a
secrct document — the whole atmosphere
was created just to score a dcbating
point. Thc Defcnce Minister thought it
absolutcly nccessary to put China in the
dock. Who does not know 1n this House,
or particularly in the Government, from
where Pakistan got M-11 missiles, from
where Pakistan got this technology?
Surcly, that is not their indigcnous
technology — starting from Hatf-1, Hatf-
11, Hatf-II, to Ghauri, both for a
workload of 250 kgs to 500 kgs, having a
range from 250 to 750 kilometres,
including thc single warhead, cverything
was imported and most of thc people
know from which sourcc thcy imported
it. But, surcly therc arc certain things
which are not to be told for obvious
reasons and more so for the Government
because when we are in the Government,
when somebody is in the Government,
certain obligations arc there.

You know it very well because it was
under your tenure as Foreign Minister in
1978, after 16 years, when you visited
China the formal official trade began
between these two countrics. Today, it
has reached more than onc billion US
dollars. Whatever be the  other
considerations, the bilateral trade has
reached that much with opcning of two
border trade points, one at Nibutek and
the other at Shibtila. The normal, regular
border trade which was traditional
between India and Tibet has been
resumed. As a part of the confidence
building measure, an agrccment was
signed during the visit of the Chinese
President to India. If I wunderstand
correctly, Madam, it is the first visit of
the Chinese President to India and an
agreement was signed as a sequence 1o
the 1993 agreement. A decision was
taken to reduce the number of forces
along the actual line of control. To my
mind, it was a major political
development to defuse the tension in the
border areas. To defuse the tension in
the border area the first stage was to
withdraw armed forces two steps

3975 RS F—10-B
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backward and there we did not make any
compromise. The preamble of the
agrecment starts with the observation,
“..without prejudice to respective claims
of the countries concerned, both on
behalf of China and on behalf of India...”
We have respected that which is our
actual position and what is the actual line
as per our assessment. But, without
prejudice to that we decided to defuse
the tension in the border area by
withdrawing forces. Ultimately, there was
an improvement after having taken a
decision to reduce the forces. What a
great achievement have we made! What a
gain have we achieved! 1 know that there
is no relaxation of forces.

Therefore, these are some of the
issues, Mr. Prime Minister, which you
will have to address. I am not talking in
terms of some of your Ministers saying
that this would be done and that would
not be done. But every word uttered here
in this arca is being imerpreted or being
looked into from different angles. Surely,
you yourself have got a feel of the Heads
of Governments and Heads of States of
our neighbours. They are concerned.
Those who are traditional supporters,
whom wc have helped in many ways are
concerned about the not-so-good and not-
so-friendly relationship of India and
Pakistan. We have lived with it for the
last five decades but a new dimension has
come to it now. That dimension is
nuclear threat. It is good that you have
reassured and I hope that the
international community will take it with
all seriousness but the political behaviour
of some of your party colleagues does not
subscribe to that view. How does it go
well with the declaration of constructing a
temple there and your saying like a
statesman, “Yes, I am imposing voluntary
moratorium and 1 will try to have de jure
formalisation of our status?” This creates
confusion. Therefore, at least, in this
area of international relationship, the
Government must speak in one voice.
Security of the country does not merely
concern the Defence Minister alone.
Nobody is going to believe that the
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security of the country could be

maintained only by the armed forces.

When we talk of the nuclear
disarmament, that is our biggest bet in
the security concern. Why did you want
it? From day one we were talking of the
nuclear disarmament. It was as early as
1964 when Pt. Jawaharlal came ouf with
the theory of Panchsheel, the speech
which you quoted in your statement on
the floor of this House on 2nd April,
1964 that there should be a stand-still
arrangement and there should be no
further change. That was the occasion
when America exploded hydrogen bomb.
If the world community had listened,
perhaps the situation would not have
arisen likc this. But, it was not from a
moralistic point of view, Madam Deputy

' Chairperson, but it was closely concerned

with our security concern because we
know being the second largest populous
country of the world, having one of the
largest standing armies in the world,
having technological competence of our
scientists, engineers and technicians,
having attained self-sufficiency in food
production, having a strong foundation of
manufacturing and service sector, in
other areas India can compéte with the
mightiest of the mighty. Therefore, it was
our vested interest to have the nuclear
weapons we want. It is true that we did
not achieve success. It is true that the
NPT was extended indefinitely despite
our wish. It is true that in 1988 the
international community did not respond
to Rajiv Gandhi’s action plan as we
wanted to have it. Nonetheless it was on
the agenda and still it is on the agenda.
There is no other thing and in this
process we shall have to proceed. How
did we have the Chemical Weapons
Convention? How could we achieve an
international agreement which is .totally
non-discriminatory? How was a ban on
biological weapons negotiated
multilaterally?

Therefore, in certain areas we have a
achieved some success and in certain
areas we have failed to achieve some
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success. But, on a international fora there
is no scope for being impatient. But, still
as I started with my observation it is your
perception, the perception of the
Government of day which will decide,
because the future will judge you whether
you took the correct decision or not.

We did never want Kashmir to be
internationalised. All along like parrot,
everybody in this House including the
Maharaja of Kashmir whose forefathers
brought about this State
«.(Interruptions)...

AN HON. MEMBER:
Maharaja...(Interruptions)...

Former

SHRI PRANAB MUKHERIEE: I am
sorry. He is a former Maharaja. He may
be future Maharaja also.
...(Interruptions)... Dr. Karan Singh’s
forefathers were instrumental in signing
the agreement which made it an integral
part of India. But, unfortunately, people
worldwide are talking. We do not want
others to talk that Kashmir should be
discussed and  debated at  any
international forum. But, unfortunately 2
talk is going on. Today they are saying,
“All right, you talk among yourselves.”
There are many self-appointed arbitrators
who are coming and saying that they are
prepared to mediate, starting from the
big brother to the small brothers in our
region. Brothers and sisters are prepared
to offer their services. But, we would like
to settle as we want. A new opportunity
has come when we can say, “All right,
you have acquired nuclear weapons,
technology, devices, etc. and physically,
technologically and militarily, you cannot
conquer India. You cannot destroy us,
we cannot destroy you; we cannot
conquer you.”

This is the hard reality and on the basis
of this hard reality let us start
negotiation. Now, how do you. begin
negotiations, what would be your terms,
etc., these are the areas you are primarily
concerned with, We do_tet gxpect you to
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talk to us saying “in this metnod, in that
method, in this way, on this point, etc.”
because in that case your capacity to
bargain will be limited. We do not want
it. We want to give you the total
flexibility in negotiation. But, ultimately
it has to be kept in view that we have
entered a dangerous area. Madam,
Deputy Chairperson, if there is any
slippage or any mistake, it will not be the
mistake of an individual.

An individual may commit a mistake.
We may raise accusing fingers towards
that individual but history will not pardon
us and the consequences’ will be
disastrous. I do not know what those
Senators of the United States of America
had thought of. Madam, one-third of the
Senators vetoed Warsa Agreement in
1919 and tied the hands of the then.
President, Mr. Wilson, by refusing to
ratify the Warsa Treaty and America had
no option but to come out. What was the
activity when genocide took place in late
30s in Nazi-Germany and fascist Italy?
Ultimately, the Second World War broke
out. From their national point of view
they might have done a correct thing or
they might have thought that they did a
correct thing. But, today, all of them are
accused in the pages of history that they
were responsible for having a holocaust
where millions of Jews were persecuted
in gas chambers and which witnessed
unprecedented destruction of mankind.

Therefore, in this critical moment, 1 do
hope, in whatever areas it is possible, the
Government should come out and spell
out their policy clearly. So far as we are
concerned, we made it quite clear.
Madam, I will conclude my observations
by repeating what the ‘' Congress
Parliamentary Party Chairperson has said
while addressing the members of the
Congress Parliamentary Party. She said,
“The nuclear issue has been thrust upon
us all of a sudden. It demands a careful
evaluation and a measured response and
more so, measured response from the’
Government. Let us remember that we
did not become nuclear weapon capable
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in May, 1998, we became so a quarter-of-
a-century ago. Our decision not to
translate  that  capability into a
weaponised armed force was deliberate
and held for years with high
responsibility. It had a political,
economic, social and moral dimensions.
The option was kept open in the national
interest.” It is still relevant today. It has
larger implications. What has been done
cannot be undone. But, if you consider
seriously, certain damages have been
done in certain sectors and in certain
areas, corrective measures are to be
taken up. Please do not hesitate to come
forward to take corrective measures. Our
co-operation will be there with you to
take necessary corrective measures.
Thank you, Madam Deputy Chairperson.

SHRI ARUN SHOURIE (Uttar
Pradesh): As one would expect from Shri
Pranab Mukherjee, he has given an
erudite speech, full of several facts,
suffused with concern for our country. I
am, Sir, completely with you. T am sure,
everybody in this House is with you when
you urge consultations and consensus,
when you urge full disclosure on a thing
like meeting sanctions, so that by taking
those specific measures, by taking
everybody into confidence on those
measures, confidence will be restored in
the country so that we can meet those
challenges. Sir, 1 also completely agree
with you when you say that each of us
should be careful in the statements that
we make and that the Government
should speak in one voice. I am sure, as
you also implied, the Government and all
other parties, especially, the leading
Opposition Party, should speak in one
voice.

On these points, I think, you speak for
the entire House. But, when you
maintain at this hour that we had kept
options open and that the option should
have continued to be kept open, which
has now been closed, I must say: options
are kept o to be closed and exercised
at some time. And I wil] argue that it was
the gr{s)s neglect, a refusal to see an
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avalanche that was descending upon us
that led to the repeated postponment of
the decision to go in for nuclear
wcaponisation. I will show it to you.by
records that are available to the public,
the record to which you alluded yourself.
It is precisely because that avalanche was
swelling, it is precisely because the door
was being closed upon us within this
year, that we would not have kept that
option open, that it had to be exercised
now. I will mention just one or two facts
and you will see-- I do not want to use a
strong word because of your cooperative
speech -- how misplaced the phrase is
“that the nuclear question has been
suddenly thrust upon us”.

As you know, Madam, from the late
1970s it has been clear that Pakistan has
been going on with a clandestine nuclear
programme only for weapons production.
Dr. Qadir Khan faces espionage charges
today in courts in Europe. Their persons
were caught smuggling items useful only
for nuclear weapons programme in the
United States, in Europe.

They are- serving prison sentences
today. Kissinger has written that he
personally tried to dissuade Pakistan in
1978 to desist from its nuclear weapons
programme, and that he failed. It is
precisely because this knowledge became
available that India went in for the first
subterranean nuclear explosion. After
that the situation worsened at an
alarming rate and unfortunately—because
of political circumstances of
instability—of changing Governments, of
a refusal to face facts, the next logical
steps kept getting postponed. It was not a
great act of statesmanship. It was just
neglect, as I shall show you. The hon.
speaker mentioned that three successive
US Presidents could not certify that
Pakistan was not in possession of nuclear
weapons. What is the inference we are to
draw from that? Pakistan is their client
State. These Presidents, like Bush, who
were very eager to help Pakistan, but by
their laws they could not give the
requisite ceitification. That was the
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clearest possible announcement that, in
the assessment of their patron State,
Pakistan was well on the way to
possessing nuclear weapons.

Then, you say we should not speak
about China. 1 am not saying anything
about the Defence Minister’s statement.
But, should the facts be hidden? It does
nobody any good. Should the policy be
based on facts which have been hidden?
That does nobody any good. Every
Directors of the CIA in open testimony
to Congressional Committees have
certifiecd that China is instrumental in
every single nuclear facility being set up
for the weapons programme in Pakistan.

For that reason in 1991, in 1992 and in
1994, thrice sanctions were imposed upon
China— not just on Pakistan— because
they were violating  international
understandings to which they had
committed themselves, saying that, we
shall not assist any other country either
through missile technology transfer or
nuclear technology transfer. Thrice those
sanctions were imposed. Each time they
got .around them, and each time they
started doing other things. They will sign
an agreement with the United States—
“We will not give missile technology™.
Then their shipments of missile parts are
caught. They say, “Oh, we thought only
complete missiles were to be stopped. We
have stopped that. These "are just
components.”

The Plants at which they are being put
together, they are being put together with
the help of Chinese personnel and the
Chinese kept denying it. There is an
amusing incident. There are things like
ring magnets. These are devices that are
used in Centrifuges for producing
enriched uranium—which is used for
weapons production Five Thousand of
these were being shipped. That shipment
was caught. They were nailed. First the
Chinese denied it. They said, this is a
plot to tarnish, our image and spoil our
relationship with Pakistan. Eventually,
they could not deny it because the
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shipment landed in Karachi. For what
purpose did they then Day these were
meant? I have got the official Chinese
statement. It says, Madam, that they are
meant for wind-shield wipers for cars!
This is the situation. Pakistan, in a deter-
mined way was going for nuclear weapon-
isation, completely with the assistance of
China. And then a third thing happened.
The question really is, what were the
Indian Policy makers, like Shri Gujral,
whom you quoted, doing about this? The
third thing that happened was that the
United States became a party to all this.
They imposed those sanctions. They re-
fused, they could not certify Pakistan in
spite of their wanting to do so. Th:uy
imposed sanctions on China, but they let
that collaboration continue. One of the
most serious things that are being investi-
gated in the case of President Clinton is
that he allowed the transfer of high
technology items to China on the explicit
understanding that they will go over to
Pakistan. It is much more serious than
the other scandalous charges that he is
facing. That is why he will not take a step
against China. So, these three things
were happening throughout the 1980°s
and throughout the 1990's. Sir, you see,
the very person who had taken the deci-
sive step forward, as you rightly said, in
May 1974, the step about this explosion
of a peaceful nuclecar device was Mrs.
Gandhi, that Very person in 1981, took a
decision—I have it from the scientists
who are continuing from that time in this
project — to go in for this exact step
which has been take now. The shaft in
which this explosion has bcen made was
dug in 1981. Mr. R. Venkataraman, the
then- Defence Minister, has certified that
that decision was postponed for unknown
reasons. He has certified in writing that
in 1983, the decision was again taken to
have the explosion because this whole
evidence was building up. He has said
that he personally went down the shaft to
see things for himself. He has said this in
a writing in a public statement, in a letter
to the Prime Minister. Again it was

postpaned.
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You said that M. Rajiv Gandhi took a
great initiative in calling for disarmament.
Many of us get carried away by idealism.
That is how "things should have been.
But, as you yourself pointed out, that is
not how the world took it. J was said
just now, that the world took that initia-
tive scriously and that it get placed on
the world Agenda. Did Pakistan take it
seriously? Did China take it seriously?
Who took it seriously?

Only our newspapers took it seriously.
We took it seriously.

_.Madam, let me tell you what Mr. Rajiv
Gandhi came to feel—this is a first per-
son account—about that particular initia-
tive.

In the book which is in the press now,
which has been edited by our foremost
expert in this matter, the Director of the
National Institute of Defence Studies and
Analyses, Air Commodore Jasjit Singh,
Shri K. Subrahmanyam, the person who
has been associated with our nuclear
policy for more than thirty years, has said
precisely about this particular thing in his
memoir.

He says: ‘1988 was a decisive year in
Rajiv Gandhi's life. He put forward his
Rajiv Gandhi Plan for nuclear disarma-
ment in the Third UN Special Session on
Disarmament. It was a comprehensive
phased programme of disarmament...’.
But nobody took it seriously, he says.
Shri Subrahmanyam says further: ‘Faced
with these harsh realities, Rajiv Gandhi
appears to have given the go ahead to the
DRDO, under Dr. Arunachalam—mind
you, Shri Subrahmanyam was in the in-
ner-ciréle of Rajiv Gandhi and, therefore,
knew his plans—and the BARC under
Dr. P.K. Iyengar to proceed with the
Indian weapons- programme. The Agni
was successfully test fired in May, 1989.
It could not have been an easy decision
for Rajiv Gandhi. Yet he did his duty by
the country and did not allow his own
personal inclinations to come in the way
of safeguarding country’s security. J hap-
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pened to meet Rajiv Gandhi at the fore-
ign affairs correspondents club at the
Kerala House in May 1991 just a coupie
of weeks before his assassination. Mr.
Manoj Joshi, the well known defence
analyst raised the nuclear issuc and asked
Rajiv Gandhi what would be his policy if
he returned to power which seemed very
likely at that stage. Rajiv Gandhi replied
that he was very perturbed by the implied
nuclear threats held out during the Gulf
crisis and he had taken up the issuc with
the President. Quite a different picture
from what we have been given. By that
time the Pakistani nuclear capability was
in the open with the US President refus-

~ing to certify in October, 1990, that

Pakistan had not reached nuclear explo-
sive capability and invoking the Pressler
amendment against that country. The
first Indian nuclear deterrent came into
existence in early 1990 with Dr.
Arunachalam heading the DRDO and
Dr. P.K. lyengar as the Chairman of the
Atomic  Energy  Commission. Dr.
Chidambaram was Director, BARC. In
the period 1987—1990, India was totally
vulnerable to Pakistani nuclear threat...”

This is the real picture. This whole
charge of discontinuity is completely un-
founded. Ome of the great features,
Madam, is that this whole thing has been
developed as a national consensus by
various persons repeatedly twying their
best for disarmament, but taking . one
inevitable step after the other.

I would like to make one important
point here. In Octobery, 1995—it is a
matter of record of great sadness for the
country—when the Congress Government
was in power, the then Prime Minister,
Shri P.V. Narasimha Rao, secheduled a
secret meeting in Bangalore. There was a
discussion at the highest level about this.
But information about this secret meeting
leaked out. I, myself, had occasion to
submit evidence about that leakage to the
former Prime Minister Mr. Gujral. The
information leaked. Then, Madam, a de-
cision in 1995 to conduct a nuclear explo-
sion was dropped.
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1 would give you here just one velling

testimony about that cancellation. This is

from a persoh‘cﬂaﬂed Milton. A. Bearden,

who was the former Head of CIA opera-

tions ih Pakistan. This is published in a

paper—If T méntion the name, probably,

it would carry more weight with some
Members i.e. The ‘Dawn’ of Karachi. He
says ‘It was not difficult for us the discov-
er what India was upto. When India
prepared to test ih 1995, United Staes
intelligence dutifully picked up the signs.
United States diplomats then bundled the
data together—this is the information I
gave to Mr. Gujral—and laid it on India’s
table with a warning of the consequences
of carrying out the atomic tests. India
blinked and cancelled the tests, but kept
in place the testing infrastructure’.

Here is 2 mountain coming down on
us. And we are going on pleading for
nuclear disarmament! Even those ad-
vocates realised that something had to be
done. But so is our porons is our
Government that the Americans came to
know and as a triumph, they stopped us.
1 do not know why my friends who are so
concerned about the security of the coun-
try, did not, 4nd do not want to ask for
an enquiry into the leakage of that infor-
mation. Instead they are sayng that now
suddenly the nuclear issue has been
thrust upon us.

The hon. Member quoted Mr. Gujral.
1 have known Mr. "Gujral for the last
twenty-five years. Qur families are known
to each other for the last fifty years. If
Mr. Gujral has said, when he demitted
office, that- there was no threat and,
therefore, no action was called for, either
" he was asleep, or, he and the persons
who ‘prcceded him are guilty of gross
neglect of the country’s defence needs.

The second point that was made was
that, suddenly, because of this explosion,
we are isolated. There was one view of
India and FPakistan before it was said.
There is one view of India and Pakistan
now. Now, what you have done is, you
have challenged an order with which the
world was comfortable.
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This decision was taken in the nick of
time. We arc now in 1998. The signifi-
cance is that in 1999, next year, i.e.
within a few months from now, whether
we sign the CTBT or not, the CTBT goes'
to the Urittd Nations and, as the techni-
cal phrase goes it makes ‘“entry into
force.” Then, the options are completely
closed. You have Pakistan arming itself.
You have China assisting it. There is
complicity by the Amcricans in this. And
you keep postponing the tests. The doors
are being closed on you. In such a
situation, do you mean to say that we
should not exercise our option?

Earlier, there was an order which had
taken four hundred years of conflict and
at least twenty years of negotiations,
bargaining and at least put in place. The
Controllers were comfortable with that
order the P-5 America was the sole
policeman. Clinton and others werc
selling this CTBT to the domestic
audiences. Here, China’s hegemony had
been accepted as fact of lifc by
everybody.

You were talking about disarmament.
By the indefinite renewal of the NPT in
1995, the possession of nuclear weapons
for an indefinite period by the nuclear
powers has been legitimised. Now you
have suddenly changed all that. You have
challenged it. You have shown up the
inequite of the order. You have exposed
the hypocrisy of the orders. You have
brought world attention to focus on the
clandestine role of China and the com-
plicity of the United States. Naturally,
they are upset.

I must remind the House. If you see
the debates which took place in this
House in August, 1974, precisely the
same countries were saying exactly the
same things about us. All that has been
forgotten. More than that, the whole
question of isolation and a changing im-
age is, essentially, Indian self flagellation.
This is not how the facts are. It is not
one party’s achievement: it is everybody’s
achievement. Within four weeks of the
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explosions, the Indian Government was
seriouly engaged, and it is seriously en-
gaged today, with each of the principal
interlocutors in this matter, with the P-5,
with the G-8, with the Security Council,
with the Secretary-General of the UN.
And they are saying on record that we
have had very productive talks.

The initial reaction of the Americans if
you see Mr. Clinton’s reaction and
Mrs. Albright's reaction, was, in effect,
“We had set up and order. This is a
disruption of that order.” But now is
Inderfurth’s statemznt, in Talbot's state-
ment and certainly in the writings of
persons like Mr. Kissinger, we find, they
are saying, ‘“No. India is a sovereign
country. It is mature country. We must
recognise their right to assess their de-
fence needs on their own.”

Madam, I will take up just two or three
points more. We are engaged with every-
body.

Secondly, within three weeks of the
explosions, the Deputy Prime Minister of
Russia comes here and signs an agree-
ment for two nuclear reactors to be
located in Tamil Nadu. Does that show
isolation? Does that show a changed
perception by the world?

Thirdly, my friend the Minister,
Mrs. Vasundhara Raje led our delegation
to Columbia for the non-aligned meeting.
One hundred and thirteen countries were
there. All the P-5 countries tried their
damnedest to get them to condemn India
for the explosions, as the initiator of a
this new arms race. That is pot the
resolution which the non-alignged coun-
tries passed. They passed a resolution, in
fact, condemning the P-5, saying, “You
have violated Article 9 of the NTP. You
were under obligation under Article 9 of
the Treaty to take effective and purpose-
ful steps towards disarmament.”” That is
the resolution that they passed.

I am not saying that things could not
have been improved, 1 just want you to
see that this habit of self flagellation,
which has been is become a peculiarly
Indian disease, is not warranted.
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I have made it a practice these days for
the last year and a half to read everyday
three Pakistani newspapers. Do you want
to get certificates for the Indian foreign
policy successes? Just read Pakistani
newspapers. I will give you one represen-
tative item only. This is from “THE
FRONTIER POST” of June, 26. They
tried their best to get their Senators to
pass a resolution, a mildly worded resolu-
tion in the US Senate, which would focus
on Kashmir. The story’s headline is, “US
Senate Kashmir Resolution Runs into
Snags.” It says:

“A resolution moved by Senator,
Tom Hawkin, in the US Senate, on
Kashmir, has run into snags amidst
intense Indian lobbying with the tacit
backing of some senior officials in the
US State Department. They described
what the resolution was, how it would
have helped Pakistan and hurt India.
The Indian Diplomats and lobbying
firm carried out a vigorous campaign to
scuttle the move. They gave the
reasons that these people advanced.
Although the language of the resolu-
tion was balanced and fairly even-hand-
ed, these lobbyists succeeded. The
Pakistani diplomats who worked fever-
ishly to rebut the Indian efforts and
neutralise the State Department, felt
dismayed by the role played by some
of the senior officials to confuse the
whole issue and derail the resolution.”
They say:

“The Indian lobbyists were to be
seen everywhere, and the Pakistani
lobbyist who is being paid $ 60,000 per
months, was nowhere to be seen.”

98 379 W ¢ about their assessment of
Indian policy;ﬂi ¥ T8 NOH W ®© 87 O
|

The last point that I will make,
Madam, is that I am completely with Mr.
Pranab Mukherjee,. which -he says that

. there should be a fuller account of and a

fuller discussion on the precise impact of
sanctions. It would not do good to go on
saying, well, everything will be taken care
of. But, the facts must also be seen. In
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the morning, Mr. Janardhana Poojary,
while asking a question, said that the
imposition of sanctions shows the com-
plete .failure of Indian Foreign Policy.
Kindly sce. After these explosions, since
the sanction were imposed, the World
Bank has given commitments of up to
one billion dollars. The G-8 countires
have not gone along with the sanctions.
There is serious rethinking within the
United States. As you know, Senators
have alrcady filed a resolution, which is
to be voted uvpon on the 15th, that
sanctions are counter-productive and
should not be presscd. Today, as you
have seen, the newspapers carry reports
of the commerce Secretary of the United
States—one of the five prinicipal Minis-
ters with this headline. He blasts sanc-
tions. After this whole episode, Mr. Clin-
ton had said that he was impsoing sanc-
tions, but he says: “Washington has gone
“sanctions crazy.” Do you think this kind
of realisation is coming spontancously;

Now, to compare ourselves with Pakis-
tan. Actually one of the reasons why I
would advocate for continuing with the
policies that the Prime Minister has initi-
ated is precisely the effect they are hav-
ing on Pakistan. Pakistan is determined
to definc itself as ‘anti-India’. To think
that they can be swect-talkers out of that
position is completely auixotic. When you
say world perception has changed, do you
think the world is not watching? In May,
Pakistan had its foreign exchange reser-
ves amounting to 1.5 billion dollars—one
and a half month’s rcserves. Today they
are below 800 million dollars. Their
Finance Minister has announced day-be-
fore-yesterday after very big statements
that -countries in the Middle East are
going to give them this and that that
within this month they will have to de-
clare a moratorium on their debts. He
said unless that sanctions are lifted within
three months, Pakistan would be
pleenged into chaos and the situation
would go out of everybody’s hand. Do
you think the United States and the
world won’t look at the way India has
handled the matter and the way Pakistan
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has done? Their Rupec today trades at
Rs. 57 to a dollar. When this is the
situation, I would urge the Primic Minis-
ter to Plcasc persevere in a strong live so
that sanctions continue beyond threc
months. After that it will be good to have
confidence-building  measures towards
Pakistan. Unless you bring them to real-
ism, nonc of this sweet talk will off do.
Madam, I do not want to be fractious.
I would take only one minute more to
read something out to you. Mr. Pranab
Mukherjee ended his speech by reading
out statement issued by the present
Chairperson of his party. 1 will read it
out to you, Madam, what Mrs. Indira
Gandhi, had said in Parliament in 1968.
You will recall what happened then. We
refused to sign the nuclear Non-Prolifera-
tion Treaty. At that time also these
doubting Tomases, voices were raised in
May 1974 also. Mrs. Gandhi speaking in
a debate on External Affairs said: Today
you are all very enthusiastic about not
signing. Our position then was that it was
an inequitous arrangement, which was
being worked out. Nobody had listened
to our arguments since then. It is only
now because you will be a nuclear
weapon State that they wiil take your
argument seriously. Mrs. Gandhi said:
Yes, you are all supporting me at this
time. You are all with us, in spite of
these criticisms by a few persons in the
House. You are with us in not becoming
a party to this inequitous regime. But she
said, “At the same time, I would like to
warn this House and the country that by
not signing the treaty, it may bring the
nation many difficulties. It may mean the
stoppage of aid and the stoppage of
help.” ‘A Member interrupted her, say-
ing, “Freedom was won with sacrifices.”
She said, “That was just what I was going
to say.” “Since we are taking this deci-
sion together,”—exactly the position
now, you may or may not have been
consulted formally, but as I have shown,
what was done under Mr. Vajpayee’s
personal decision was a continuation of
the decisions towards which successive
Governments have been tending all along
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and then taking steps backward——she
said, “'Since we are taking this decision
together, we must all be together in
facing its consequences. I personally
think that although it ‘may involve sac-
rifices and hardships it will be the first
step towards building the real strength of
this country and we shall be able to go
ahcad on the road to self-sufficiency.”
Madam, that exactly is the spirit me
should imbibe. 1 was glad that Mr.
Prapab Mukherjee talked of consensus.
But this fractious habit of slowing debat-
ing points will do the same type of
damage that you were apprehending that
other statements from this side are doing.

Madam, I thank you for your indulg-
ence. 1 feel that a great decision has been
taken. One of the ways to carry through
the programme that Mr. Mukherjee was
setting out far us is for all of us, not just
for the Government, but for every party
and for this House to speak in one voice.
Under your leadership, I am confident
we will do so. Thank you.

SHRTI NILOTPAL BASU (West Ben-
gal): Madam Deputy Chairperson, it is
good to hear a maiden speech before I
take the floor. It is also good to have you
on the Chair after your re-election. After

your re-clection this is your maiden ses-
Sion.

Madam, the issue is the working of the
Ministry of External Affairs. I must con-
cede at the very outset and share my
difficulty with the Members of this august
House that I have spoken on the working
of the Ministry of External Affairs in the
past, but I never found it so difficult as I
am now finding it. When I took up the
Annual Report of the Ministry for the
year 1997-98, the formulations made, the
descriptions, the objectives with which
the Ministry are working and the actual
reality which is today obtaining in the

country and the world over as a result of

the decisions that have been taken by the
Government during the peirod of 100
days, I find a wide gulf which is very
difficult to bridge. Madam, I say this
because to start with the Annual Report
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of the Ministry of External Affairs under-
lines that one of thc major efforts the
Ministry had under taken in the past and
will continue with it in future is to
maintain a policy of independence, a
policy of autonomy and thcy are continu-
ing with the tradition of carrying on their
crusade against the inequitous world or-
der. Just now, all of us have heard a very
strong advocacy of the fact that by doing
what we have done on the 11ith and 13th
of May, we have for the first time,
broken the inequitous nuclear order that
was obtaining in the world. Therefore,
Madam Deputy Chairperson, T must pre-
face my observations with this simple
question to the Prime Minister who is
also there in this House now: does the
Government of the day assess that by
doing what we have done we have
changed the very fundamental features of
the Comprehensive Test Ban Treaty?
Throughout, the Opposition of the entire
House—here and there, across the politi-
cal spectrum-—our opposition to the
CTBT, or for that matter, the carlier
version, the NPT, had been very fudna-
mentally premised on this issue, that we
cannot be a party to any treaty which is
essentially discriminatory in its nature.
And there are claims today here in the
House that we have given a rude shock
to the nuclear powers and we have bro-
ken the monoply of certain nuclear
‘haves’. If so, how will that kind of a
shock be translated in terms of formula-
tions that are very much there in the
CTBT? Are we claiming here that by
doing what we have done on the 1ith and
13th of May, we will be in a positon to
have effected a change in the CTBT draft
itself? Let the Government come out
with that kind of a formulation.

Secondly, a question arises out of this
concerning the spirit of national
consensus. I must also concede, Madam
Deputy Chairperson, to you, that as a
political party, perhaps, when
Mr. Shourie was speaking, we had a
certain elaborate political justification of
the testing. It may be a compliment to
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Mr. Shourie. But it is for a fact that at
different points of time, when this issue
was raised, it was said, “Well, we have
an open mind”. Mr. Pranab Mukherjee
was mentioning about consultations.
Even after the blast, no consultation has
taken place. I think the biggest difficulty
that has overtaken the country in the last
100 days—1I will go into the reasons—is
that the External Affairs Policy of this
country has received a severe set-back
beacuse the major strength of the
External  Affairs  Policy of the
Government of India till now has been a
broad consensus among all political
parties. Now, we can be blamed of not
being patriotic enough to respond to this
kind of a situation, that we are not being
able to follow the Government blind-fold,
But the point is, can a country of India’s
size, diversity and political pluralism....
follow an approach in evolving its
external affairs policy which embraces
such a fundamental question where there
will be no communication, let alone
consultation, with the entire Opposition
of the country? 1 would like to know
whether that is the method which is to be
followed in adopting the external affairs
policy perceptions in the coming days.
Since thc External Affairs Ministry is
under the charge of the Prime Minister, 1
am sure that the Prime Minister, while
replying to the debate, will answer this
specific question as to what practice the
Government will follow in future. We
have heard and participated in a number
of discussions on several issues in this
House. There have been a full-day
discussion on the CTBT. What would be
the approach to the CTBT? Let alone
consultations with different political
parties, should we sign it or not? Now,
whatever discussions the Prime Minister
will be having with Shri Nawaz Sharief,
the Prime Minister of Pakistan, at the
end of this month, we think is a positive
development. The Indian Ptime Minister
and the Prime Minister of Pakistan will
come together across the table and will
discuss a host of bilateral issues. We are
very sorry to say that we cannot agree
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with the thesis that acquiring nuclear
arms in itself is a foolproof arrangement
for the national security. The question of
our taking an activist position for
achieving nuclear disarmament is not an
ideological position. But this is, as we
see, a position which is necessarily
prompted by the narrow self-interest of
the Indian nation of retaining the
national  security. Madam  Deputy
Chairman, I pose this question before the
House and particularly, to the Prime
Minister: With all that has been said
about the clandestine nuclear programme
of the Pakistanis or the Chinese, after the
tragedy which overtook the whole world
in 1945, is any country in this world in a
position to really use the nuclear
weapons? The question of “No First
Use™ is of irrelevance. The nuclear
weapon is essentially a weapon which can

~ never be used and we have heard the

argument that was so articulately placed
before all of us by Mr. Shourie about the
forty years of the cold war. Ultimately,
all the countries today realise that the
whole issue is a zero-sum game. Pakistan
will do something, China will do
something and we will have to respond in
the same language, using the same
intrumentalities, whether that context is
valid, whether it is the best course bpen
to us or whether we will try to evolve a
policy whereby we can engage countries
and nations, maybe, about which we have
our threat perceptions. But the essence of
the external affairs policy—making in the
whole world today is engagement, is
dialogue, and through that, creating a
peaceful atmosphere.

Every country is realising today that we
have to ensure peace, especially for en-
suring economic development. See the
kind of atmosphere that is emerging in
South Asia. Madam, so far as our foreign
policy making is concerned, we do not go
anywhere by saying what kind of mis-
deeds were committed by the Pakistanis
or by the Chinese. That is not the issue.
The issue is, by saying all this, whether
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have in South Asia today, and which we
have to defuse obviously in our greatest
national interest. That is the -question.
Hurling allegations " and counter-allega-
tions doesn’t help a country like India in
its foreign-policy making, and there,
Madam Deputy Chairman, 1 will also
concede that human values do not cut
much ice with modern nations. That was
the point which was being made but I
cannot reduce myself to such a human
being who sees the whole development in
Pakistan with such cynical eyes that if
people starve in Pakistan, I am happy;
that is why 1 would like the sanctions to
be extended because that utlimately will
bring them kneeling down. I think, that
approach is not a display of our strength.
It is true that certain ideological contexts
have changed. We are not in the fifties or
sixties, in the immediate aftermath of the
process of decolonisation, but, at the
same time, today unless foreign-policy
making basically is constructive, unless it
is done by engaging the nations in the
process of dialogue, we cannot have fas-
ter economic devclopment. Today, the
world is not bipolar. It is here that the
context has changed. Today, we have a
situation where big countries are trying to
drive the whole world towards a
unipoloar kind of set up whereas in
economic terms we have multipolarity.
We have new bipoles, big trade blocs
emerging in the whole world, and we
have to respond to this new situation
where on the security plane we have such
big powers, there is no countervailing
bipole of the socialist world which has
put us in an advantageous position during
the entire cold war period, and, on the
other hand, we have a situation wherein
in trade terms we have multipolarity
emerging. I think, this requires more
creative engagement and application of
the political consensus in this country,
which is there, which could be there, and
which is unanimous about retaining the
independence of this country, the auton-
omy of this country, the autonomy of
decision-making in this country. There-
fore, Madam Deputy Chairman, this is
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not the issue that there is a controversy

on whether the sanctions are morally

correct or not. On that question, I think,

_ the whole House is united, and none of

us will accept the position that the big
powers are taking. They are indulging in
self-delusion. They are speaking absolute-
ly on an immoral basis when they talk of
sanctions. But here lies the difference
when Mr. Pranab Mukherjee says, “Well,
we are prepared to fight the sanctions,
but please let us know what the sanctions
will be, what the road-map for fighting
the sanctions is, so that we can also
sontribute our modest bit.”

But you take a decisiun, the Govern-
ment takes a decision whereby certain
developments take place. There is a pat-
riotic appeal to all the parties that they
should follow blind-fold the Government.
That is the index of patriotism in this
country. We are sorry we cannot accept
this kind of logic, which cannot be
bought.

Madam Deputy Chairperson, Mr.
Pranab Mukherjee maintained that so far
as keeping the nuclear options alive is
concerned, there was consensus, but on
the induction question there was no con-
sensus., It is not only a question of
national consensus on retaining the nuc-
lear options open, but it is also a ques-
tion of amending the Atomic Energy Act.
I don’t know what is going to happen to
the whole action that we have taken on
11th and 13th May. So far as I under-
stand, the Government is not proposing
to bring any Bill to amend the Atomic
Energy Act of 1962. It states, and 1 quote
as it was legislated—

“An Act to provide for the develop-
ment, control and use of atomic ener-
gy for the welfare of the people of
India and for other useful purposes
and for matters connected therewith”.

Now I don’t know how the Government
is taking the whole issue. After having
done what it has done on 11th and 13th
May, the Government does not think that
it owes an accountability to the Parlia-
ment. At least, some legislative changes
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have to be brought about in the existing
Act. Wc rcally fail to understand the
scriousness with which the Government is
trying to approach itsclf to the post-
Pokhran developments.

Madam, much was said about our bold
stand. 1 would like to say just one thing.
There has been the great US baiting. As
we know our political position, we are
100% with you on this. But the point is
that the letter, which was written to
President Clinton on 12th May by the
Prime Minister, did not have any refer-
ence to the nuclearised Indian Ocean, to
the presence of naval submarines in the
Dicgo Gracia base. Nothing. It is good
that our thrcat perception covers Pakistan
and China. It is fair cnough when you are
talking to the domestic audience. But
why did wc fail or forget to point out to
President Clinton that they were also part
of our ncclear thrcat? Whenever the
Indian representatives have spoken in any
international fora, they have spoken
about Dicgo Gracia and the militarisation
and nuclcarisation of the Indian Ocean
also. We don’t know what kind of foreign
policy initiative this is. Therefore, we
would also like to be informed whether
the Government has started thinking that
there is no nuclear threat from the nuc-
Icariscd Indian Occan and from the naval
base that is there in Diego Gracia. (Time
bell) ... Madam, please give me five more
minutes. I crave for your indulgence.

The Government must come out with a
decision on what it wants to do about the
CTBT. There are confusing reports. The
Government is not coming and informing
the Parliament. Who is negotiating?
What arc the issucs? We can understand
de jure ratification. But if there is an
agreement, if we are going to sign some
agreement, with what gains are we join-
ing the CTBT? What have we gained
through the blasts on 11th and 13th May?
We have to be informed about them.

Then there is the issue of SAARC
initiative. We do not know about it
because we were involved in a very small
measure. One bus was to operate from

[RAJYA SABHA]

|
;

Ministry of External 316

Affairs
Calcutta to Dhaka. It was supposed to
have started some time back. Now the
Government of India is saying that all the
contentious issues that are there will have
to be resolved bilaterally with Bangladesh
before that can start. We were secing, we
were witnessing some postive changes in
the entire region of South Asia in terms
of the initiative taken by the earlier
Government in respect of laying this
principle that we will not be asking for
reciprocity in terms of our relations with
our neighbours.

Then comes the question of China. I
don’t know whether what Shri Shourie
has said is the official position of the
Government of India. We know all these
things. Notwithstanding that, through as-
siduous cfforts taken in the last- morc
than two decades, we have been able to
comc to a certain position in terms of
confidence building measures, in terms of
forming of the Joint Working Group, etc.
If what Shri Shourie has said is the
official position of the Government of
India, then do we¢ have to think that
there will be no relations with China
hereafter because they are creating such
scenes? Let the Government clarify this
point. 1 charge the Government of not
sharing information with the Opposition
and of speaking in many voices. One of
the biggest casualties is the Ministry of
External Affairs. The Defence Minister
or the Home Minister hijack the rights of
the Ministry of External Afffairs and
apply their mind and engage themselves
in policy-making on external affairs.
These Ministers publicly take a position
contrary to the official position of the
Government of India. What have they
achieved?

SHRI VAYALAR RAVI: (Kerala):
There is only one poor lady.

SHRI NILOTPAL BASU: I totally
sympathise with her. She is under great
strain.

THE DEPUTY CHAIRMAN: I hope
it is not discrimination.
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SHRI NILOTPAL BASU: Madam,

don’t try to explain this is in terms of a

gender logic.

THE DEPUTY CHAIRMAN: It could
be. She is a lady.

SHRI NILOTPAL BASU: There were
also very positive developments which
were taking place in terms of Asain
Regional Form, in tcrms of floating of,
Indian Occan Rim Cooperation, etc. I do
not know about thesc things. We arc not
hearing anything about the external poli-
cy of the Government in regard to how
to fircfight and how to take carc of the
impact of the Pokhran-1I. The Govern-
ment owes an explanation to all of us
becausc wc feel much to the dislike of
Shri Shourie. We arc in a very difficult
position. We have to engage all our
cnergies towards the positive initiatives
that we were taking which we thought
were so important in terms of India’s
contribution, in terms of economic de-
velopments and in terms of strengthening
rcgionalism becuasc it is very important
in today’s very unfair and very apathetic
global order. There is the WTO which is
imposing certain very unfair conditions
on countries like India and other dc-
veloping countries. There are the issucs
of democratisation of the United Nations
structurc and the Security Council. We
arc not in a position to talk of them, let
alone pursuing any of these initiatives.
Howsover one may shout from the roof-
top, the situation is, all our efforts today
are engaged in firefighting and all the
positive efforts that we were taking in the
past in regard to building bridges with
our neighbours, with the developing
world as a whole and for democratisation
of the United Nations strucutre, have
been put on the back burner.

Therefore, we expect that the Govern-
ment would come out clean on all these
issues. Thank you.

SHRI
nated):

KULDIP NAYYAR (Nomi-
Madam Deputy Chairperson,
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thank you for giving me an opportunity
to spcak on this disucssion. I have just
come from Pakistan. I went therc as a
journalist for five days. Since Mr. Arun
had spoken something which was not
true, [ thought that I would correct him.
He has said that Pakistanis are admiring
very much our foreign policy or admiring
the way we are dealing with it. Yes. They
arc admiring us in this way. They arc
saying, “the¢ BJP has played into our
hands. And they say, ‘Look,” in conven-
tional warfare, you arc so superior to us.
Now with the bombs, we are at par.”
This is onc thing which the BIJP has
donc. The sccond thing which they arc
saying is, “Kashmir was almost forgoten
and put on the back-burner and now you
have brought it to the centrestage. It has
become an international subject and you
have donc it.” So, plecase don’t try to
misunderstand certain sentences said in
the Frontier Post which does not scll
more than 2,000 copies. The point that 1
am trying to make to Mr. Arun and
others is that some of us believe in a
diffcrent approach, and that approach is
that we have to live with Pakistan and we
have to have good rclations with Pakis-
tan. Fifity ycars ago we separated. Wc
separated becuasc there was an agree-
ment between the two parties at that
time. Now when Mr. Advani says, “We
shall bring Pakistan to its knees,” what
kind of a statement is this? In fact, this
statement has infuriated those people
more than even the nuclear tests. What 1
am trying to convey is that some of us
had built some kind of lobby there. It is
wrong to say, “Look here, they listen not
to the sweet talks but only to threats and
bombs”. We had built a small lobby
which the BJP-led Government, I am
sorry to say, has destroyed. Now nobody
is talking about India Pakistan friendship.
I recall that some of us had been going to
the border," lighting candles hoping that
the message of peace reached there. That
is our appraoch. Now some of you are
against Pakistan itself and which stretches
against the Muslims as such. We are not
a party to that. I am sorry to say that we
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have two different appraoches. I am also
reminded of one thing. I do not know
why our High Commissioner from Lon-
don has been recalled. T hope that it is
not because he is Salman Haider... (Inter-
ruptions) It may be shocking ...(Interrup-
tions)

SHRI K.R. MALKANI (Dclhi): You
are communalising every issue... (Inter-
ruptions)

SHRI KULDEEP NAYYAR: I am not
communalising it. You are communalising
everything... (Interruptions)

SHRI K.R. MALKANI: There arc
limits to it. So many other envoys have
been withdrawn. What is wrong? (Inter-
ruptions)
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SHRI K.R. MALKANI: What kind of
a statement is he making?

SHRI JIBON ROY (West Bengal) :
He is making a correct statement... (Zn-
terruptions)

SHRI K.R. MALKANI: Mr. Jibon
Roy, plcasc keep quiet. I am addressing
the Chair.

SHRI KULDEEFP NAYYAR: Before
going, he met Mr. Vajpayee who was
then the Leader of the Opposition. Mr.
Vajpayee said, “You go. If our Govern-
ment comes, we will not call you back”...
(Interruptions) It is my version. If it is
worng, you please correct me:.. {Interrup--
tions) He gdes to him. Mr. Vajpayee
was then in the Oposition and he said,
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SHRI O. RAJAGOPAL: On what
background was it made? ...(Interrup-
tions)...

SHRI K.R. MALKANI: He is very
offensive. ...(Interruptions)...
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SHRI KULDIP NAYYAR: Anyway,
that is a passing reference, I am not
going to dwell on it. ...(Interruptions) ...
because you have'a different agenda. So,
I am not surprised. I only mentioned
what you are going. Now, when Mr.
Arun Shourie said, “Look here, we want
the sanctions to go on so that they
suffer.” I don’t know if those people
suffer, how do we get-an advantage? If
they starve, is it really something to gloat
over? 1 am really surprised at the whole
approch. Where a man dies, 1 also die
with him becuase we are all human be-
ings; whether they are Muslims, Hindus,
Pakistanis, Bangladeshis or Indians, it
does not matter. ...(Interruptions)...
Pleasse stand up and tell me. (Interrup-
tions)

SHRI ARUN SHOURIE: Madam, 1
am on a point of order ...(Interrup-
tions)...

SHRI NILOTPAL BASU: Madam, [
am on a point of order. (Interruptions)...
Kuldip Nayyariji, I have a point of order.
...(Interruptions)...

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SMT. VASUNDHRA RAIJE): ...at the
level of debate. This is the Upper House.
One expects a level of debate here. I
don’t think the issue should be brought to
the level at which the hon. Member has
brought it now. ...(Interruptions)...

SHRI NILOTPAL BASU: Madam, | am
on a point of order.

THE DEPUTY CHAIRMAN: What is
your point of order? ...(Interruptions)...

SHRI NILOTPAL BASU: Madam, ac-
tually we are watching it as it is happen-
ing from the morning. It.happened earlier
also. Now, this is a new practice that the
Members of the Cabinet and the Council
of Ministers — it never happened in the
past — when there is a some repartee,
some debate, usually Members from both
the sides contradict each other — are
getting up or mumbling from their seats,
disturbing the Members. It is not in
accordance with the Rules of E.siness.
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This should stop. The point is, in the
debate when Mr. Shourie says something
he will also have to be prepared for the
response from this side. This is also an
aspersion on the House when she said
just now, being the Upper House, there
should be some standard in the debate.
Suddenly, we are being taught how to
talk and how to debate in this House.
...(Interruptions)... Madam, we seek your
protection.

THE DEPUTY CHAIRMAN: Let us
not start another debate. ...(Interrup-
fions)...No, please sit down.
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SHRI S.M. KRISHNA: (Karnataka): 1
don’t know why that name should irritate
my friends, particularly Mr. Malkani. All
that Mr. Kuldip Nayyar said was he just
made a point, a factual point and ...
(Interruptions)...

SHRI SANJAY NIRUPAM: That is
not the factual point.

SHRI S.M. KRISHNA: Mr. Salman
Haider was the High Commissioner in
London. The High Commissioner who
has been recaled is Mr. Salman Haider.
...(Interruptions)...

THE DEPUTY CHAIRMAN: You
may put the question to the Government.
1 am not the competent person to ask
why Mr. Salman Haider was called back.
This is what a Member would like to
speak. He is asking the Government. The
Government can answer that was not the
reason and it will be over, but there is no
need to get so agitated about it.
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It is his perception. lam sure, other
people have a different perception. When
they get a chance, they will speak. If
nobody allows him to speak a thing which
he feels? If it is proved to be wrong, Mr,
Nayyar will be very happy. (Interrup-
tions) Let the Government clarify that.
Now that matter is closed.

SHRI S.M. KRISHNA: Mr. Nayyar,
will you yield for a moment? Mr. Nayyar
can be corrected only by asking Mr.
Salman Haider to go back to London and
ask him to resume his dutiés as the High
Commissioner of India. That is the only
way he can be corrected and there is no
other way.

THE DEPUTY CHAIRMAN: Now let
us close this chapter and continue with
the foreign policy.

SHRI KULDIP NAYYAR: 1 was very
much hurt by the remarks of the Minister
of State in the Ministry of External Af-
fairs. When I was talking of a certain
humanity suffering there, she said that 1
am really deteriorating the debate and
lessening the standard of the debate. I
was only talking about the other side of
the human being also. It is very strange.
(Interruptions)

SHRI YOGINDER K. ALAGH: (Gu-
jarat): Can you, give me just a minute? I
listened to my friend, Mr, Arun Shourie,
with so much respect. But, in the debate
on the Budget, when I put a question to
the hon. Finance Minister about sanc-
tions, he said that he did not want to
discuss it and that there was no problem.
1 was discussing the whole question of
contingency planning for sanctions. But,
in a public statement elsewhere he said,
“Yes, we will talk about it.” But he did
not reply to it when I discussed it. I did
not want to raise it because I wanted to
listen to Shourie’s very well-reasoned de-
bate. I think, it is very important that we
give Mr. Kuldip Nayyar a chance to
speak that he wants to say. We could
have interrupted Arun Shourie so many
times. The Prime Minister said that we
are not weaponising but Arun said that
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we are doing weaponisation. These are
the things which will come out in a
debate. Instead of interrupting Kuldip,
what he was trying to say, I weuld
recommend, please at least, listen to
Kuldip Nayyar. i

SHRI KULDIP NAYYAR: Madam, I
was telling you that in Pakistan people
are saying, “Look at India, it is such a
mature country. India is such an oild
democracy. Why should they explode a
bomb and put the whole region into
jeopardy?” One could reason out the
bomb: “Look, here we were having some
threat.” Mr. Arun Shourie said some-
thing like Mr. Gujral was sleeping or
something else. He is a former Prime
Minister and after demitting the office he
said, “I really do not see any threat.” It
is true that there is no threat from
[Pakistan. With China we are building
bridges. We are also having good rela-
tions. Where is the threat? He has very
right when he said it. Now we have
alienated China. Thanks to Mr. Vajpayee
for his famous letter to Mr. Clinton. I do
not know who drafted it. I am told that
the External Affairs Ministry did not
draft it. I' do not know who drafted it.
Then the other point is that we have
aliecnated America and we have also
made Pakistan an enemy. When you say
that we are not isolated, what do you
mean by isolation? Other powers, take
for example, the Gulf countries. I was
there and they are very happy.

They say, “Both Pakistan and India have
done it.” Why? Because it is third world.
It has shown to the first world that we
have the technology, On that point I
agree with Mr. Shourie. they are not the
people who should be monopolising our
policy. We both, India and Pakistan, in
fact, should come together when Shri
Vajpayee and Shri Sharief summit in

Colombo. They should set up a joint -

commission or a joint board or a joint
team which should take up this matter
with the rest of the world by saying,
“What do you mean by having your own
monopoly? We are also there. What is
our ‘status? Both of us should do so.”
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This is a good point. Here, T agree with
him. Here 1 agree with you. But, when
you try to isolate Pakistan, I would say-
—maybc, because here some-of us have
come from that area; som/é_ of us have
belonged to that area—we sti}i think that
these two countrics have to live together,
have to learn together whatever dif-
ferences we have and there is no other
way out. I was talking to Mr. Nawaz

. Sharief, the Prime Minister and he was

saying, “I want to settle things with
India. How do I go about, please tell
me?” I am nobody in the Government;
so, how I could tell? But, he said
Kashmir will have to be discussed. I think

. there is no harm in discussing Kashmir.

While descussing some people can say
that we are discussing the other part of
Kashmir and some people can say that
we are discussing this part of Kashmir.
What is the harm in discussing Kashmir?
When we go to Colombo Summit, please
see to it that we really go with ar open
mind so that we discuss this kind of
matters. But, coming back to this nuclear
thing, it is true that the Pakistan Finanse

-Minister says that things will be very

unmanageable. It is true, Probably they
may not be able to stand up to the
sanctions. But, it is also true if that
country is disturbed or if that coursity is
near somc anarchy, I think we are going
to feel the samce thing here. Somc kind of
repercussions wiil be coming here. So, lct
us not wish, all right, let them go to the
sea and we shall recally be very honky-
tonky. I remember Mr. Malkani was with
me in one of the travels in Pakistan. He
went to the extent of even accepting a
present from the Prime Minister of
“Azad Kashmir”. So, what are you trying
to oppose? ...(Interruptions)... 1 did not

- see that because it was all packed. But, I

could not feel whisky ...(Interruptions)...
Something else must be there. Why is he

-agitating? He comes from that part. 1

cannot understand his agitation. Madam,
this point 1 am trying to make is...(Inter-
ruptions)...

ol T P dem,
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Madani, when 1 said *Azad Kashmir’, 1
mearit within quotes Azad Kashmir. So,
what is Mr. Malkani's objection when he
was so friendly with them at that time,
cating banquet there, ctc.? Why should
he now agitate? ...(Interruptions)... He
was there with me. 1 cannot deny that
.(Interruptions)...

THE DEPUTY CHAIRMAN: A lot of
secrets are being revealed,

SHRI KULDJIP NAYYAR: Madam,
edming back to the working of the Minis-
try of External Affairs and the bomb, 1
personally think that this was known to
everybody that we had a bomb and they
had the bomb. Why you have had to take
it out of thecloset, I have 1ot bec¢n able
to understand. If you Have cxploded the
bomb, then the things follow—weapons,
‘you will have to have more funds, bigger
bombs, ctc. We are not in a position to
afford all these things. We are a poor
country. It is all right to talk about
weapons, bombs, ctc..;>but it is also true
that 60 to 70 per cent of the people do
not have two square meal -a day. Where
is' the money coming from? We are a
democracy. We have to go back and ask
as to what there is. So, it is not a good
thing. Just sce how cold was affected
America and the then Soviet Usion.
They were using planes and were taking
bombs in thosc planes because they were
afraid. They were, at least, fifteen
minutes away. We are only two minutcs
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away. We should do something about
misadventure, accident  etc. All these
things arc important bccausc casualties
will be very many whole North-India.

I also take this opportunity to criticise
onc statement made by the Foreign
Minister of Pakistan, Mr. Ayub Khan.
He said, “Look here, your citie§ are
more populated than ours.” That is not
the way of counting human beings. After
all, thousands and lakhs of pcople will be
killed here or there. That is net the way.
But, he continues to say that way because
in Pakistan, people called him as Pakis-
tan’s Advani.

SHRI SANGH PRIYA GAUTAM:
Madam, that also amounts to provoca-
tion. He is passing a remark.

SHRI KULDIP NAYYAR: Madam,
they very much want that Parliament
Members of this side and that side i.e.
Pakistan and India rcally should sit iw
Lahore for discussion. Madam, Jung is a
paper which is willing to finance the
whole thing. They want to ¢ome here.
They want the parliamentarians to sit
together -and ®scuss among themselves.
They wait this before the Colombo Con-
ference. 1 did find, in spite of everything,
a ray of hope. That ray of hope, prob-
ably, can be, improved upon or can be
made into sdmething bigger. If we send
wrong statément like ‘Mr. Advani’s, Mr.
Khurana’s and Mr. Fernandes; there will
be a problem. I think, Mr. Vajpayee’s
statements are very much liked. The
people say that he is always talk in with
some kind of sobriety and with some kind
of objectivity. I think, that is a good
thing. Before 1 conclude, 1 only wanted
to appeal to the House and that is, if you
think the bomb has given us superiority
in the Indo-Pakistan affairs, you are very
much mistaken. In fact, it is the other -
way round. And, let us not talk that since
we have a bomb, we are superior. Let us
talk that the bomb cannot be used. There
is either annihilation or existence. There
is nothing in between. Just like, you let
the since of bomb out of the bottle and
we cannot do anything about it. I hope, 1
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pray, for the future please create some
kind of consensus in this country. Please
consult others also. Please consult the
Congtress Party or some other party and
others becaust it is the country which is
involved now. Whatever you have done
ha$ harmed the country, it is the mistake
of one Government. But that does not
matter now, we are all in it. Do not try
to complete your“own agenda. This is a

country’s problem. If tomorrow sanctions
come, I am sure, the sanctions are going
to hurt us. In fact, Mr. Aziz Sartaj, the
Finance Minister of Pakistan, made a
very interesting point when I met him.
He said, “Have you done it deliberately
because you have $ 27 billion of foreign
exchange reserves and we have only $ 1
billion and we cannot go on after three
months? 1 said, “Well, I do not know. I
am not really privy to anything.” What I
am trying to say is, whatever be the
future, at least, try to create a good
atmosphere and do not say, look here,
there was a mountain coming from.
Where was the mountain coming from?
Where was the storm coming from? We
are the ones who have created a storm. I
hope it stays only in a tea cup. Thank
you. i

DR. M.N. DAS (Orissa): Madam, 1
am thankful and grateful to you for your
kind command to speak a few words on
this vital, delicate and sensitive issue.
However forceful might have been the
arguments of my esteemed friend, Shri
Arun Shourie, I feel compelled to say
that there is a marked change between
the two periods—the post-Pokhran II and
the pre-Pokhran II. That is the national
percéption. That is also the international
perception. What I propose to say is that
every country develops its own spirit of
nationalism, and all fationalisms do not
form a uniform stereo-type pattern. The
spirit of natienalism of one country way
differ from the spirit of nationalism of
another. country. Over the years, over
generations, from the time of freedom
struggle to fifty years of independence,
India developed a spirit of nationalism
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based on its cultural ethos. Many types of
nationalism may be there, but our lead-
ers, the founding fathers of Indian Na-
tional Congress, and the leaders of post-
independence India opted for the best
form of nationalism available in political
theory. That is formed as liberal
humanitarian nationalism. The spirit is:
Let my nation grow and prosper, let
other nations also grow and prosper; let
all nations live in peace. Let all nations
serve the cause of humanity. Once
Mahatma Gandhi was asked, “Mr. Gan-
dhi, how do you define your national-
ism?” Gandhiji's reply was “I am a
nationalist. 1 am fighting for the freedom
of my nation, so that an Independent
India, free India may serve the cause of
humanity. But, if need be, let my nation
perish, if humanity is benefited by that.”
In other words, no nation need perish for
the benefit of humanity. But, every na-
tion has a duty towards humanity as such,
That is, the spirit of liberal humanitarian
nationalism.

We developed our External Affairs
Policy on certain - basic fundamentals.
What were those fundamentals? India
decided to speak in favour of world
peace, and champion the cause of univer-
sal brotherhood. India raised its voice
against all forms of oppressive systems,
whether it was colonialisra, imperialism
or militarism. And when India emerged
as an independent nation, fortunately we
had a Prime Minister in Jawaharlal Nehru
who enhanced the prestige of this coun-
try. The world knew India was a poor
country, but that poverty was ascribed to
British raj, which was an exploitation raj,
Yet, in spite of internal weakeness as a
poor nation, the entire world somity of
nations came to pay respect to India for
the policies announced by the Indian
leadership. 1 have gone through very
secret confidential records in British_ar-
chives and American archives. Even
Winston Churchill, who hated Gandhi
and Nehru from the core of his heart
before independence, developed a kind
of admiration for Jawaharlal Nehru when
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the Indian Prime Minister wanted to
throw warm water on the cold war
politics. Churchill advised his colleagues
to trust the. man, Jawaharlal Nehru. He
knew that Nehru was the only man who
can soften the hard attitude of the two
super, U.S. and U.S.S.R. And India
automatically became the leader of Afro-
Asian nations. India showed the path and
held the light to encourage freedom
struggle in  many oppressed and
suppressed lands. India went ahead. But
a successful foreign policy rests, not on
the basis of idealism alone. Politics also
needs some kind of realism. We were
betrayed in 1962 by China. Pretending to
be friend, the Chinese stabbed us from
the back. It is a fact of facts. We cannot
deny whatever actually happened. But
that was a lesson for India. That lesson
made India active in strengthening her
potential military power. India did not
become a ‘military state’. But militarily,
India became a strong and stubborn
nation. The Government decided to be
powerful enough to face challenges from
other nations. What happened when
Jawaharlal Nehru was no more, Military
rules of Pakistan Field Marshal Ayub
Khan thought that India had become
weaker after the death of Jawaharlal
Nehru, So he took recourse to an adven-
ture,— the Rann of Kutch adventure of
Field Marshal Ayub Khan. But India’s
Prime Minister Lal Bahadur Shastri gave
a fitting reply that this country could not
be simply taken for granted, and drove
out the invaders in no time by inflicting
on them defeat and disgrace. Such was
the position of India. Thereafter, when
Indira Gandhi came to power— she be-
came thc Prime Minister— She coupled
idealism with realism to such an extent
that if need be, India would be ready to
face the challenges of the entire world.
An occasion came in 1971, when India
had to show its strength as a nation to
the whole world. Think of 1970-71, when
Madam Gandhi was running from coun-
try to country, from corner to corner
meeting all the Heads of State in the
West. Finally, she knocked at the door of
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Richard Nixon pleading with him to save
India from the demographic invasion
from East Pakistan.

Ten Million people had come from
East Pakistan to take shelter in India.
Madam Gandhi requested Nixon to pre-
vail upon the Military dictatorship of
Pakistan to stop the genocide. But no
western power came to the rescue of
India. Richard Nixon disliked Madam
Indira Gandhi to such an extent that he
literally closed his doors upon her face.
But the strength of the nation was there,
and the conviction was there. Madam
Gandhi summoned the Army Chief, Gen-
eral Manekshaw, and said, “Go ahead.”
And the Indian Army marched ahead.
‘One hundred and ten members of the
United Nations declared India as an ‘ag-
gressor country’. Not only that Richard
Nixon ordered the most powerful warship
of the Seventh Fleet, to proceed to Bay
of Bengal with the inter-continental bal-
listic missiles aiming at Calcutta. but that
the Chinese troops were seen across the
Himalayan frontier, threatening us as if
they would come to the aid of Pakistan.
But what happened; At the end of the
war East Pakistan was liberated to be-
come Bangladesh. At that time, one of
the finest comments came from one of
the greatest statesman. He said that if
ever a war was fought for a righteous
cause, it was the war by India against
Pakistan in 1971 to liberate the millions
of oppressed people of East Pakistan.
That is the strength.

Indira Gandhi proceeded further.
When Pokhran-1 took place in 1974, it
was a lesson to the world. India had
acquired nuclear capability. Two results
were there which we should not forget.
Firstly, there was no hostile reaction
against India from the comity of nations.
Pokhran-1 was conducted in such a way
that there was no hostile reaction. Only
Richard Nixon might have trembled in
fury. To him how could the CIA nhot
know that India had prepared to explode
a nuclear device in the Rajasthan desert?
But there was no hostile reaction from
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other powers. Secondly, China was com-
pelled to soften its attitede towards India.
Once you showed you strength once you
showed you power, oncc you showed
.your capability... (time-bell)... China be-
gan opting for a dialogue, for a discus-
sion. China offered to discuss for settling
the border issue.

The country was going ahead. Side by
side, economic development was taking
place. We had the Green Revolution.
Thanks to the people of -thc Punjab,
thanks to the people of Haryana, of West
Bengal, of Gujarat, India became self-
sufficient in food. Economically, India
became stonger. Militarily, India became
a powgr. These are facts. We went
ahead. We proceeded further.

Now,‘ Pokhran-11 has taken place.
Madam, here is the wall-clock. We can
open it and push back the hour hand or
the minute hand or the second hand. But
we canngl push back the time as such.
Post-Pokhran-I1 India cannot be taken
back to pre-PokhraneIl.

Madam, we have to reorient our for-
eign policy immediately and at once. I
appeal to the Government. Internally, we
may stand divided. As a democratic na-
tion, we may stand divided on political
lines, on ideological issues, on regional
considerations. Butevhen it is a question
of challenge from the external world, the
whole nation must have to stand united.
United we stand; divided, we fall. This is
an elementary lesson taught to us, as
pupils, in our school days. Therefore,
here is a moment of crisis. At this junc-
ture, the whole nation must stand united-
ly to face the external challenge, di-
plomatically, economically and politically;
by various ways and means.

Madam, one or two minutes more. We
are discussing substantive issues. We are
going into the working of the Ministry of
External Affairs.

"THE DEPUTY CHAIRMAN: We
started the debate late. We have to sit
late. 1 know it is your maiden speech.
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DR. M.N. DAS: Only one or two
Rlnutes more, Madam.

THE DEPUTY CHAIRMAN: Okay.

DR. M.N. DAS: 1 know that the
Prime Minister is a vastly learned man. I
need not have to tell him what. Kautilya
said long ago that the country next to
your frontier is our natural enemy, but
the country next to the fro..ier of your
enemy country is your natural friend.
Well, det us not try to find friends across
the frontiers of Pakistan and China
above. We have to discover and
rediscover which countries are friendly,
which countries appreciate our becoming
a nuclear power and our breaking the
monopoly of a single super power which
wanted to dominate the whole humanity
by sheer force of atomic strength. We
have scored a ‘victory over that
monopoly. But we have to re-establish
our friendship with other countries, other
nations in a diplommatic way. Diplomacy is
a science; diplomacy is an art. The
science of diplomacy can -throw cold
water on the boiling furnaces. The
temper of those countries which are
speaking of sanctions must be brought
down. We have to hold the carrot of
economic interests before them. Most of
the western countries stand on their spirit
of nationalism which is sheer and simple
economic imperialism. We have to
reorient our thinking towards such
countries which have economic ties with
us.

The second issue which I want to rcfer
to is that we are maintaining a number of
Embassics and Missions all over the
world. In other words, we arc
maintaining highly paid officers. During
frequent visits to our Embassies abroad,
one comes across the fact how many top
officers spend time withcut work, sitting
and chatting over a cup of tea one is told,
an important meeting is going on. But
one can look through the window to
know what that meeting is about. Do
they ever try to create an image of their
country before the public of that country?
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In 1962, 1 was giving a lecture to the
students of Moscow University. 1 was
deputed by the Government of India. A
respectable  Professor put a  simple
question, “Well, Mr. Das, India was
partitioned in the name of religion.
Hindustan contaized Hindus. Pakistan
contained Muslims. Kashmir is a Muslim
majority area, Why do you quarrel with
Pakistan on Kashmir? Why den’t you
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offer the Muslim majority area of
Kashmir té6 the Muslim State of
Pakistan?* 1 politely  asked, “Mr.

Professor, do you think that because 40
lakh people of Kashmir are Muslims,
Pakistan has a claim to it? What about
millions and millions of Muslims living in
Indiaz‘” They did not know about it.

In 1985, in the centenary year of the
Indian National Congress, 1 had an
ocession to talk in one of the universities
of the USA. The same question of
Kashmir camc up. When 1 exposed the
American foreign palicy, how it was anti-
Indian right from the begianing, they
Ssaid, “We have a grievance against you.
We support Pakistan because you have
occupied Kashmir by force, and you
don’t let Kashmit go to them.” 1 said,
“Do you know one thing? The Muslim
population of India today out numbers
the entire population of Pakistan. Our
Muslim population is. the third largest
‘Muslim population on earth. Pakistan
comes fourth in the rank. After Indonesia
and Bangladesh, we have the largest
Muslim population. On what rationale,
pn what ground could Pakistan demand
Kashmir when we have 12 crore of
Muslims in our country?” The Americans
did not know this.

What are our Missions doing? How do
they present India’s case today before the
world audience? They must be advised by
the Government, guided by the
Government to present the conditions,
the position or the reality which forced
India to go in for Pokbran-2. Unless that
is done, we will be isolated in the world,
and we will be called an aggressor. But,
if we -present our case properly and
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adequately and if we activise our
Missions, many wrong perceptions will
stand corrected in the mind of people of
foreign countrics.

So, Madam, et there be one
unanimous foreign policy perception. Let
the present Government understand that
India does not belong to one party; India
belongs to all the people of India. Fhe
policy must be a unpnimous one and
should scrve the interest of the nation.
That is my humble submission.

THE DEPUT}’ CHAIRMAN: Before
1 ask the szext speaker to speak, I have
this to_put before you. Five hours were
allocated for this debate. We started
almost at 3 o’clock. The debate, if I allow
a very strict time limit, will still go on till
8 o’clock. 1 would like to know when the
Prime Minister is going to reply.

AN HON. MEMBER: Tomorrow at
12 o’clock.

SHRI JOHN F. FERNANDES (Goa):
Madam, we mgy resume the dcbate
tomorrow. It is my submission.

THE DEPUTY CHAIRMAN: Hon.
Chairman has fixed 12 o’clock tomorrow
for the Prime Minister’s reply. So, if we
do not finish the debate today, how will
the Prime Minister reply at 12 noon
tomorrow? 1 would, therefore, wequest
everbody to please abide by the time in
respect your colleagues. I ask not oaly to
abide by your time, but bg a little
generous to your colleagues and speak
for a lesser time. Mr. Ramachandraiah,
you have 15 minutes. 1 will be highly

obliged if you complete within 12
wminutes.
DR. ALLADI P. RAJKUMAR:

Madam, it is his maiden speech.

THE DEPUTY CHAIRMAN: Maiden
can be in 12 minutes also. If you show
some generocity while speaking for the
first time, 1 shall be highly obliged.

oft $1 o wwE: vl e, U
R b o
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The Vice-Chairman (Shri Sanatan Bisi)
In the Chair

SHRI C. RAMACHANDRAIAH
(ANDHRA PRADESH): Sir, we have
been debating on the necessity of recent
explosions and their pros and cons. I may
submit that any national foreign policy —
political and diplomatic Tool has to
protect the economic znd territorial
interests of its country. So, this has
become inscrutable. Now, what has made
the Government to indulge in such an
activity? Indian culture is based on
supremacy of good over bad. We have
boen supporting the forces of right
against evil. Even most of our festivals
have been depicting this concept. We
have been adopting the foreign policy on
cosensus basis. Right from the days of
independence, we have been following
the non-alignment policy. We have never
deviated from that. The country should
have kept its options open, but now they
have broken that ground. The inevitable
in the opinion of the Government has
happened. Has it been warranted? Other
speakers like Mr. Arun Shourie have said
that an avalanche or a mountain is going
to fall on the nation. Is it true? Is it a
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proper assessment or a pigment of an
imagination? The Government should
have an introspection. Today are we
more secure than before the explosion?
Was our security threatened earlier? If
the Government has done it to refurbish
its sagging image, then, we cannot help
it. It is totally untimely. It is more than a
political decision than a strategic
decision. What is its im act on the
economy? Can we play havoc with the
economy of the country? The
Government has tried to undermine its
impact. The Finance Minister has gone
on record saying that he does not have
the implications of the sanctions: He gave
an interview to a foreign correspondent
also. In spite of the specific sanctions
announced by the United States, by the
donor countries and other countries, the
Government is yet to evaluate the
sanctions that would cause damage to our
economy. My appeal to the august House
is that we cannot live by this misplaced
nationalism. If the peoples patriotic
fervour and nationalism has to be
aroused, it should be on the basis of a
sound principle, on the basis of a good
cause. Of course, if we do not support
the explosions, we have got an
apprchension that we will be branded as
antinatjonalist. But what is the reality? It
is totally untimely that the Government
has indulged in such an aberration. The
Government haso think it over. It is not
weaponisation which alone will provide
security to the nation. Security does not
lie in the arms and ammunition alone. It
lies in the minds of the people. It lies in
the minds of the leaders who are at the
helm.

Are we successful in our foreign
policy? Are we successful in achieving the
Gujral Doctrine? Are we friendly with
our nieghbours? What has happened in
Afghanistan? Where is India’s role in
Afghanistan? India has been isolated. 1
think the ruling party itself is being
isolated in the country. China is a very
powerful neighbour, We have been trying
to maintain good relations with China.
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There were a lot of gestures and
overtures from both sides. With Pakistan,
we have been developing vyery good
relations. So, with this aberration that
has been indulged in by the Government,
the atmosphere has become totally
polluted. We should evolve a dynamic
foreign policy wherein we should have
good relations with China and other
neighbouring countries also.

In the unipolar system, the United
States is a dominant country globally. So
also China is trying to become, if not
globally, at least in Asia. If we want to
forget it, it will be to our own detriment
and to our disadvantage. Today, the
United States has not only imposed
sanctions against India, Lut it is trying to
influence other donor countries...to
impose sanctions on India. These
sanctions appear to be very temporary.
But they will have their own adverse
impact on the cconomy. One of the hon.
Members who spoke has talked about the
Enron project. 1 would bring it to the
noticc of the Government, afte the
explosion, the share market has crashed.
The Sensex has fallen down. And in
Moody’s ratings, India’s rating has gone
down. And we have announced in our
Finance Act or the Budgetary proposals
that we will procure Rs. 5,000 crores by
virtue of disinvestment. And this amount
is meant to reduce the fiscal deficit which
in turn, the Finance Minister has
proclaimed, will rcduce inflation. In this
scenario, in this international situation, is
the Government confident of getting
Rs. 5,000 crores out of disinvestment? If
Indians are not purchasing, would you be
able to influence the international
investors to purchase these shares? Why
do yau try a hoodwink the people? And
you have noted in the Budget proposals
that we are going to reduce the inflation,
the fiscal deficit and the revenue deficit.

Mr. Vice-Chairman, Sir, I do not want
to take much time. The option should
have been kept open. The Government
has broken the ground. At leas: let us try
to minimisc the damage. You evolve a
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Foreign Policy. You should be more
dynamic. You have got a point of view
though there is no- unanimity in the
House. You try to sell your point or view
to the other countries. You try to
convince them. What are the efforts the
Government of India has taken? How
many dignitaries have been sent to
foreign countries to sell our point of
view? There are ex-Presidents of India
who have got excellent relations with
leaders of other countries. How many
Muslim leaders have sent to the Gulf
countries where we have got very good
relationship? And, today, have we been
benefited by this? We have viewed
Pakistan for explosion; we have viewed
China for explosion. Ultimately, do you
think that we have been benefited? Now
Pakistan is trying to champion the cause
of fundamentalism. It is trying to
encourage fundamentalism in other
Islamic countries because it happens to
be the nuclear power in the entire Islamic
block. These are all stark realities the
Government has to take note of.

Ultimately, before I conclude, 1 advise
the Government that it is the duty of the
Indian polity to sell only to the nation
what its role is. Let there not be any
confusion, It has to re-asscss its role in
the international scenario; it has to re-
assess its role in the Asian region.
Otherwise, the diplomats who have becn
engaged in this activity are totally
confused. Let there be a clear policy.
And it is the duty of the Government to
take the cntirc country into confidence
before such developments take place.
Thank you.
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democracy? Is this diplomacy? What kind
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A ol 3gF 9% AT TwE 2 fRY 1 = A
¥ 3R TW gan kel 29 € A7 India is a
great country. Why should we go on
cxplaining our conduct to everybody? 1f
we are such a great country, we are
responsible for whatever is done. There is
no reason to explain our conduct to
everybody. But we have been doing that.
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We have been dishonounng our country’s
prestige. We should not do that. We are
degrading our self-respect. Where is our
self-respect?

uE A Tg T e vl 3 e | 98w
R R
a1 Rz X Ry, o9 9% dEwER § ) 53
aa@mglﬂm ot fis srewr Wi 0
Rrder o ¥ 390 @e B 3R 9w
aart, Y ® e g B R ok oW
Fam TR I AE TR A WA, 7@ A
amka fean M A 56 20 F amd i At
g o B2 o ¥ fa & < wowg @
t R g A A w A F T gPR-dTE R
Mg ¥ o wlew @, S T fREA R, S
e W R, I R woRt § IR N TR
¥ s 9o &2 Where are we leading our
country to?

wAfRA I I A W@ RO &
SR FHHs A o W agT WEF T W@n)
o1 oS agy e e § e anlt ofene
Eele e G

sl et i (sw waw): Fadeh
R foar?

st Fmen famr (3w Rw): I feran,
 fmn, wh 3 fomn, wmm 3 R W
I A 2 I & W A 7 F@ @ wm
s oret @ = % 9 F WU We are the

biggest debtor. We are the biggest
borrower.

it o 4% 3 we Rw fF W AR oW
$ w2 A A 1w dm? g &
ot X =@ Fr e s iiE 9eE T 9
aer ¥ = fom W2 § omw oR-IR
e & oA g

wmway (st wAew fafa): =%, adn
&

sfeelt wmen e o R FigE
AR A € Faen TR 91 e 25 wREe
Fer Ry ¥ oI w@ 91w A &
e T § EF FE d w@e He W
A B TRfE 3 o FiEen. PR A T W

far &1 They stopped sending their coal.
What is the result?
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ol Rt ¥ T R I s
FUR T TR | R X W Rl ke 3 TR
@ T R NI wRa TR R
fafRe ¥ o woh S gm T d RR R
I W ¥ ped @ TEa B W W EH
N ¥ o= IR e, ! IeEw @ AR
& %1 The value of money is down.
U Fma g o agzm i
almmmwmmtmma
FA ¥ 0% g T FE | AR ==
¥ ¥ R R G F wq M oW W
fefa ¥t Fma R AR A v @ d
TR Y A ¥eq T wf }) A w® AW
g T #1 A A 78 TN T § 6w
@ % G | T AN A Jw gL R
FEF TN AW FH IR N Ay 9T IaF an A
WA W IR ¢ o wmiE e
¥ AR # e R W odfah e R
oF FEN e

What will be our policy on disarma-
ment?

What will be our policy on NPT? What
will be our policy on FMCT?

W A ¥ R RN R w9
g 3 78 @ FEN ARG Where do they
want to lead this country to?

DR. L.M. SINGHVI (RAJASTHAN):
Mr. Vice-Chairman, Sir, I would like to
begin with an expression of heart felt
appreciation of the presentation which
Shri Arun Shoric made on the basis of
cogent facts and figures. Very little of it
was party politicil. I hope that everyone
in the House would take note- of the
sequence of events which he pointed out.
The way the nuclear exercise took place
in May was not a point of departure nor
a new beginning. It was a logical culmina-
tion of the nation’s policy. It is unfortu-
nate, however, that even on a matter of
this nature and magnitude we seemi to
bring in a great deal of party politics.

It seems to me that Mr. Pranab
Mukherjee tried very skilfully to orches-
trate and synthesise dissonance with the
concluding note of consonance or consen-
sus for bringing the nation together.
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Many of the members who have spoken
alsp sounded that note of consonance and
that is the note which the Prime Minister
had sounded when he gave us the man-
tram of sahmati. That is the mantram by
which we all can work together. I don’t
think that it is right, for instance, to say
that there were no consultations after the
nuclear events. There were consultations.
I recall seeing pictures of the leaders of
the Congress Party with the Prime Mini-
ster not only dining but also talking
together, consulting together. If there is
anyone in this country who would be
more keen to try and create a consensus,
it is the Prime Minister with his pre-
eminent parliamentary career of 41 years
and with his strong sense of patriotism
and his sense of consenses. 1 don’t think
that it is fair to level ludicrous and
trivialising that the explosion took place
because the party wanted to gain a cer-
tain mileage. To say so is to bring the
nation and this Government into disre-
pute. It is to be regretted that some
persons have gone to the extent of
attributing such motivies. When some
Members said that there was no threat
perception, I would ask: what was the
threat perception in 1974 when Shrimati
Indira Gandhi decided that the exercise
in terms of a nuclear explosion should be
undertaken? What was the actual threat
when in 1967, Shrimati Gandhi took the
very wise initiative of sending a delega-
tion to various countries including the
United States to ask them as to what
would be the guarantees for countries
like India in case of the NPT? The Non-
Proliferation Treaty was brought about in
spite of the fact that there was no nuclear
guarantee given to countries like us. In
the context of the threshold countries
which were deghocratic and which .are
now sought to be subdued into submis-
sion by sanctions, the nuclear countries
have turned a blind eye to their security
CONCErNS.

It is important to remember that the
Opposition has a very important role to
play. It has a participative role. It has a
critical and constructive role. And we
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have statesmen of the stature of Mr.
Manmohar Singh who, I know, would be
able to play that role and who would like
to play that role. The divisive words that
I heard today are heart-rending. It is not
for a great nation to speak of a moment-
ous decision in these trivial terms nor was
it preper for my friend and predecessor,
Mr. Kuldip Nayyar and another Hon’ble
merber to speak of Mr. Salman Haidar’s
recall and appointment on the ground of
the religion he subscribes to. Was he
appointed on that basis? I hope not. 1
think that it is an insult heaped on my
good friend, Mr. Salman Haidar, “who
had long innings in the Foreign Service to
say cither that he was appointed because
he wzs a MuMim or that he has been
withdrawn becuase he is a Muslim. It is a
great pity that we tend to forget that
political appointees are under an obliga-
tion, a conventional obligation, to tender
their resignations and as an honourable
gentleman, Mr. Salman Haidar, has res-
igned. And that resignation has been
accepted. Why then is there all this fuss?
And why is there an attempt to com-
munalise an issue of this nature?

1 think that the Opposition does not
have to be a pessimist. It has to be a
participant. 1 remember a Member of the
Opposition in the British House of Com-
mons always sounding a note of pessim-
ism. He was asked why this was so. He
said, “My difficulty is that I am not only
in the Opposition but 1 am also a pessim-
ist by disposition.” It is important to
remember that we have to work together.
That certaid individuals occupy the Treas-
ury Benches and others sit on the other
side does not mean that it is any the less
a participative democratic Government.
That sense of positive and comstructive
participation, I think enhances the credi-
bility of the system and the decisions
which are taken.

It is true that the Annual Report of the
Ministry of External Affairs is only a
ghossy souvenir of the year that has gone
out, but I think it would have been

appropriate, perhaps, to circulate or to
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append something about that which has
avertaken the report, the events to which
references have been made by many of
the hon. Members.

It serves no useful purpose to keep
flogging dead horses. Time and again, it
has been said as to what the Defence
Minister said about China. Time and
again, this has been referred to, but it
has been forgotten that in a national
debate we must move on, we must not
flog dead horses and we must also fry
and see the scenario in its totality.

The Annual Report reminded me of an
anecdote. It is an invented anecd%¥e,
therefore, I shall say that a Prime Minis-
ter was once travelling in his car in my
home Stat® of Rajasthan and he asked his
Private Secretary, “Where are we?” And
the Private Secretary quickly replied,
“Sir, we are in the car.” The Prime
Minister said, “That is a perfect par-
liamentary answer. It is the truth, but it
reveals nothi'ng. Official reports are gen-
erally like 'that answer which conceals
morc than it reveals, but we must go
beyond the official reports. Fre moment-
ous decision to exercise our nuclear op-
tion taken by the Prime Mimister. The
Prime Minister did not take she decisibn
out of the blue. It is unfortunate that the
legacy of Shrimati Indira Gandhi and the
legacy also of Rajiv Gandhi are being
forgotten. Those legacies are precious for
the nation. Shrimati Indira Gandhi took
the decision in 1974 to effect an explosion
or implosion. There was no threat at that
time. In 1967, Smt. Gandhi sent around
the world a delegation to plead for nuc-
lear guarantees for countries like India.
We have known that in the nineties the
country was within 10 or 15 days of such
an explosior taking place. We don’t have
to apologise for the explosion that took
place, except perhaps to the CIA for not
having shared the information with them
in advance, and if they are unhappy
about it, we cannot help it. This is
something which is, as I said, a culmina-
tion of a long held view and consistent
policy. The option, there is no doubt,
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was kept open in ine interest of the
nation by previous Governments. It has
been exercised in the interest of the
nation-by this Government., Therefore,
we must move on with a sense of
solidarity. It seems there is too much
hair-splitting on matters of such great
importance. Let us understand that firstly
it will not help to try and find faults when
there arc none or to pick holes when
there are none. And it will not help
merely to be a debating forum without
the ability to participate, without the
readiness to mobilise and that is why I
should applaud the concluding remarks of
Mr. Pranab Mukherjee and many other
Members offering co-operation, offering
participation, offering to assist the
Government in cvery way they can to
mobilise because we need national sol-
idarity, we need this togetherness of the
nation, not mere debating divisiveness of
the nation... (Interruptions)...

SHRI NILOTPAL BASU: At least we
should know...

THE  VIGE-CHAIRMAN  (SHRI
SANATAN BISI): Why are you gefting
up? Please sit down. ...(Interruptions)...
Please address the Chair.

DR. L.M. SINGHVI: The Parliament
is meant to create, to marshal the consent
of the people to creaté a consensus of the
people and that is what we ought to do.
We may have to criticis€, we have to
question, we have to find out information
but, at the end of the day, let us adopt a
more constructive, a more positive at-
titude. 1 do not wish to reflect on anyone
but 1 am sure we must do a great deal
more.

I would like to suggest that at the next
General Assembly Session of the United
Nations, India should take an initiative to
propose a resolution with the support of
the world community for a treaty of No
First Use. This can be very vital. Mr.
Kuldip Nayyar need not think that the

BIP Government is less humanitarian '

than any other Government was. So far
as national security is concerned, we must
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all stand together with national security
we should also have a concern for the
world as a whole. If we propose a ‘no
first use’ treaty and if we succeed in
bringing it about with the support of
other nations of the world, then the fact
that we were able to exercise our nuclear
option would prove to be a great catalyst.
As a nuclear weapon Sfate we would be
offering to all others that there would be
‘no first use’. Let China join it, let
Pakistan join it, let Nuclear Power coun-
tries join it and once that happens, it
would lead us to a situation where we
may move towards a nuclear-free world.

Shri Rajiv Gandhi ‘ock a very
important initiative. That initiative did
not come to fruition at that time. That is
an initiative which_we can not afford to
forget. He wanted to try and create a
nuclear-free world. That is the high moral
ground which belongs to India and has
belonged to India because of its
consistent  commitment to  nuclear
disarmament. But it cannot be that India
should be a passive spectator whereas
others stock pride and sell technologies to
others. India has to protect itself. Year
after year, decade after decade, we
pleaded with the world for nuclear
disarmament. That was a cry of the
heart, but that cry of the heart was a cry
in the wilderness. It is, the powers of the
world which have to blame themselves
for no{ having listened to us, for noC
having shared our security concerns, for
not having taken note of the fact that
technology was being illegally and
sureptiously transferred, often within the
knowledge of the great powers. Nothing,
nothing at all was done at that time.

Therefore, in this debate, if we are still
talking about nuclear disarmament, it is
because we know the utter futdity of
nuclear arms. Our plea is consistent with
what we have done and it may well be
that it will pave the way foy nuclear
disarmament in times to come.

I do not think that we need to be

reminded of the fact that our country has
always stood for peace. The hon.
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Member, Kamlaji, spoke of India’s
commitment to peace but did it mean
that when Mrs. Gandhi decided to
explode a nuclear bomb or device she
was not committed to peace? It was her
commitment to peace. Mr. Rajiv Gandhi
was committed to peace, Mr. Narasimha
Rao was committed to peace and Mr.
Atal  Bihari  Vajpayee is equally
committed to peace. Let us not say that
any one of us is more committed to peace
than others. We have also to understand
that the countries which have paid lip
service to our democracy and our rule of
law have, however, acted on a
hegemonistic power calculus. That
hegemonistic power calculus has to be
fought now and always. If we do not, we
would be surrendering the sovereign
rights of the pecople., We would be
surrendering the moral vision of India
and that is what this particular nuclear
explosion means. I think it is important
to turn to some other parts of the annual
report because we are not discussing the
nuclear explosion only., The Prime
Minister, Shri Vajpayee, is one of the
first in Parliament who took up the issue
of people of Indian origin for many
years. From 1957 onwards he has spoken
on this issue. I call them not NRIs, the
Non-resident Indians, but I call them as
National Reserve of India. Their
attachment to India is genuine. I am glad
that some measures have been taken by
the Government recently in the Budget
to give them a sense of belonging to
Mother India. But, a great more deal
needs to be done. I hope that we will
take action to make sure that the Indian
diaspora throughout the world will be
brought close to Mother India. T know
Dr. Manmohan Singh shared this view
when he was the Finance Minister and he
tried to take some meaures—but a
decision could not be taken. I think it is
important for us to promote the idea of
the Indian diaspora lending strength to
our nation and vice versa. They will
consider it a privilege if they are given an
opportunity to help in the establishment
of a stronger India.
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I would like to make two more points
and those are with regard to cultural
diplomacy and economic diplomacy. Mrs.
Sinha is right in making the point that
now is the time for economic diplomacy.
Now is the time when we can create
strength for ourselves. Now is the time
also for cultural diplomacy. I would like
to pay my tribute to ICCR for what it has
done with whatever little funds it has.
The Nehru Centre in London was one of
the dreams I have been able to fulfil
when 1 was the High Commissioner.
Under the stewardship of a seasoned
Director like Dr. Gopal Gandhi followed
by Prof. Indranath Choudhury, that
Centre has rendered a yeoman service to
the cause of India.

Sir, Diplomats are not to be regarded
as Sir John Wooten described them as
‘People who are sent abroad to lie on
behalf of their country’. The idea of India
as a civilisation has to be projected by
our diplomacy, the idea of India as a
country which has this long heritage has
to be projected, the idea of modern India
has to be placed before the people of the
other countries. Unless we are able to do
this, unless Foreign Service nfeasures
itself to the highest standards of skill,
pro-active commitment to India and the
passion to interpret India as a civilisation,
as a vibrant modern democracy, we will
not be able to make much progress. I am
of the view that diplomacy has become a
fine art today. That fine art based on
scientific analysis, on evaluation, on
reviews and it is this which we must try
to build up. Equally, we should try to
build up the strength of our external
publicity. I regret to say this is an area in
whcih we have been flat-footed. I think it
is important for us to take some new
measures in order that bureaucratic ways
do not have the upper hand, that in our
diplomacy a new semse or dynamism is
brought to bear on, and our external
publicity is streamlined. It is not enotgh
for ambassodrs to be seen. It is necessary
that they should be heard.
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Let us pray for the success of the visits
of our Prime Minister to Sri Lanka and
his endeavour in evolving a common
agenda with Pakistan for some of our
bilateral problems and some of the
problems which are common to Asia. We
do not rejoice or bloat on Pakistan’s
misfortune. We have always extended to
them our hand” of friendship. But
friendship cannot be one-sided. They

have to understand that they cannot

bargain for a territory of India in
exchange for peaceful relations and in
exchange for not exporting terrorism to
India. I think it is important that we
begin to see our role in the world and
our role with our neighbours. The Prime
Minister, Shri Vajpayee has a glorious
record in terms of establishing cordial
relation with our neighbours during the
last time when he was the Foreign

Minister. I am sure that will happen .

again and that will be a source of
strength to us in SAARC, in the
commonwealth and in the United
Nations, we must build up pro-active
initiatives reflecting a new dynamism in
our approach‘ to foreign affairs.
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THE VICE CHAIRMAN (SHRI
JOHN F. FERNANDES): I have to
make an announcement. Shri Malkani
had said: “*-mat-boliye’. That is
unparliamentary. That will not go on
record. That will be expunged.

Now, Shri Krishna Kumar Birla,
please.

SHRI KRISHNA KUMAR BIRLA
(Rajasthan): Mr. Vice-Chairman, Sir, 1
would like to offer a few comments
regarding the working of the Ministry of
External Affairs, the discussion on which
was initiated very ably by my friend, hon.
Pranab Mukherjce.

Firstly, Sir, I would like to offer some
comments regarding the efforts being
made by some of the countries to isolate
India. It is an accepted axiom of all the
countries in the world that Government
may change, but the foreign policy
remains steady.

As far as India is concerned, fifty years
back, our Government, under the able
leadership of Panditji, made many
suggestions. These are still holding good.
One of the concepts was peaceful co-

_existence and co-operation between the

different nations. After that, in 1954,
when Mr. Chou-en-Lai, the Prime
Minister of China, came to this country,
Panditji further elaborated his idea
regarding this concept of peaceful co-
existence by evolving the Panch Sheel.
Owing to paucity of time, I am not
elaborating the principles underlying
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Panch Sheel. These are wcll-known-
mutual respect for each other, non-
aggression, mutual bernefit, peaceful co-
existence, ctc. In view of the cxhaustive
principles which we have been following,
it is a matter of great distress that some

countrics arc trying to isolate India.
Why? Because as far as we are
concerned, we had the audacity of

conducting these tests at Pokhran on the
11th and the 13th of May. Sir, without
going into the merits or demerits of the
case, 1 certainly feel, as was said by
Mr. Pranab Mukherjee, that on such an
important matter it would have been
much better had the top leaders of
various parties been at least sounded
about what India was proposing to do.

Anyway, Sir, action has been taken,
and now we as a country have got to
defend that action. Our best defence will
be that every country has got to look
after its own sccurity in the best possible
manner and that India has broken no law
by conducting the Pokhran test It has
been recognised by all countries that we
have not broken any law.

Now, Sir, pressure is being applied to
sign the NPT and the CTBT. The
behaviour of some of the countries is
very strange. They are preaching non-
proliferation, and yet they have got large
arscnals, including nuclcar bombs, with
them. They are preaching non-
proliferation, but clandestinely they are
exporting nuclear technology and missile
material to other countries. This is most
amazing. In view of this, I think that it
was a very good stcp on the part of the
Government that it sent Shri Jaswant
Singh to meet Mr. Talbott on the 12th of
July in Washington. He is meeting him
today also at Frankfurt. It was again very
nice that Smt. Vasundhra Raje was sent
to three South-Asian countries and also
to Azarbaijan and Armenia.

Mr. Brijesh Mishra, the' Principal
Secretary to the Prime Minister, was sent
to Moscow and Paris.
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I would certainly like to advocate that
the language that we use, the language
that we speak should be a diplomatic
language. It should be an accommodative
language. It should not be a language of
defiance or of confrontation. In some of
our speeches, unfortunately, very harsh
expressions have been used against the
USA and China. We have adopted a
posture of confrontation. This, Sir, is not
in the best interests of the country.

1 would particularly like to draw your
attention to our relations with China. In
the last ten years, efforst have been made
to improve our relations with China. Why

“last ten years, even at the time of Mr.

Rajiv Gandhi we started making efforts
to sec that our rclationship with China
improved, and we succeeded in this to a
great cxtent. They hostility between the
two countries froze. Our differences got
narrowed down, and the cordiality
between the two countries improved.

Sir, the visit of Mr. Jiang Zemin, the
Chinese President, was an event of great
importance. There was a  better
understanding between the two countries.
That was all the more reason why we
should have.been very tareful in the
choice of our words. T want to mention to

you that had our relations with China

been good, had they been good or cordial
at least outwardly, the sititation today
would have been much better than what
it is now.... (Time bell)

Sir, Just two or three minutes more.
Sir, Russia is a friend of ours and we
should try to build our relationship with
them. France is also a friend of ours.
President Chirac is a very bold man. He
is a2 man who can stand against the
bullish behaviour of the United States.
We should certainly try to improve our
rclationship with France as well. As far
as UK is concerned, I would not like to
enter into the question as to whether it
was proper .or not to recall Mr. Salman
Haidar. All that I would like to statc is
that during the days of the Conservative
Government, our relationship with UK

Yremewne -
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“was very good. I also would like to state,
as 1 have heard, that Prime Minister
Tony Bhair is a very decent human being.
1.do mot know what could be the reason
why the Foreign Secretary is taking an
anti-India attitude. I_have no doubt. that
Jn case we send some good person to
London, things will improve.

Regarding USA, it is important that we
try to improve our relationship with

i
1
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them. But, Sir, side by side, 1 would also .

like to mentioni that we should not sign
CTBT under pressure. We should sign it
in case our viewpoint is met.

is a widespread reservation expressed in
the US media regarding the Clinton
Administration’s one-sidedness towards
China. Even some important statements,
like the Speaker of the House of
Representatives, Mr. Gingrich, spoke in
favour of India. He said the Clinton

Administration policy was in stark
contrast. On the one hand it was
accommodating Communist China, on

the other it felt outraged when
democratic India chose to test is nuclear
capacity. He further said that this double
standard in the Administration’s action
disregards China’s far more dangerous
actions while it is imposing sanctions
against India. Sir, earlier I did not use
the word China, because I said wé should
develop a good relationship with China.
But, thi$ is regarding what US Statesmen
have said'on China. He further said two-
dozen transfers of missile technology and
material by China to Iran and Pakistan

are clear violation of US laws and .

international treachery. Likewise,
Democrat Frank Pallony, who is co-

1 would also like to mention that there

£ g

Chairman of India caucus in the Houde

also spoke in India’s favour. So did

Henry l(mmger, the former Secretary of -

State, who is no friend of India. But, he
also spoke in favour of India. He said
that India is a sovereign country and it is
within its right to explode the bomb.

wili conclude within two minutes.

Ministry of External

364

Affairs
THE  VICE-CHAIRMAN (SHRI
JOHN. F. FERNANDES): Plcase

conclude. There is no time left for your
pa:ty.

SHRI KRISHNA KUMAR BIRLA: |
We
have to use our maturc response against
such pressures so that they are to our
advantage. It is good that we have.found
some lobbying agencies. 1 am sure, if we
explain to them, they will be able to do a
good job as far as India is concerned. 1
would certainly cndorse what one of our
friends said that as far as Pakistan is
concerncd, even though US, Pakistan and
China form an axis, we should try to

. have friendly rclationship with Pakistan.

The fact that Pakistan is ‘in greater
difficulties than oursclves, should be no
matter of satisfaction. Their currency has
devalued by 20 per cent, while our
currcncy has devalued by seven per cent.
This is the time when we should try to
build our relationship wich Pakistan. Sir,
I would like to mention that Kashmir is
an issue which may take quite sometime
before it is resolved. As far as we are
concerned, the people of Pakistan are
friendly towards the people of India. We
should try to take advamtagec of this
situation.

Sir, our policy towards our
neighbouring countries should be on the
basis of the Gujral Doctrine. We should
try to follow that Doctrine towards
Nepal, Sri Lanka and Bangladesh. We
should follow this policy and try to
practise co-existence.

- T would entirely endorse the opinion
expressed by Shri Pranab Mukherjee that

we need a full-time Minister of External
Affairs. Thank you.

FEwayg (of anwru mﬁ‘m) m
aza &, a9 A | SR I F 12 e R
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e s ¥ R e gl YR weep fowa
® AR A fan) W we B owm
g W @ § AR W few v @
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THE VICE-CHAIRMAN  (SHRI
JOHN F. FERNANDES): Shri K.R.
Malkani, Mr. Malkani, your party has
one minute., You can complete within
two minutes.

SHRI K.R. MALKANI: Sir, I beg
your pardon.

THE VICE-CHAIRMAN (SHRI
JOHN F. FERNANDES): Your party
has one minute. You can take two
minutes,

SHRI K.R. MALKANTI: I don't want
to speak for two minutes.

THE VICE-CHAIRMAN (SHRIL
JOHN F. FERNANDES): You at least
begin now.

SHRI K.R. MALKANI: I will need a
minimum of ten minutes. I have becn
allotted twenty minutes and if it is one or
two minutes, I better forego it. I don’t
want to specak for one or two minutes.
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THE  VICE-CHAIRMAN  (SHRI.
JOHN F. FERNANDES): We have to
conclude by eight o' clock. You at lcast
begin now.

SHRI K.R. MALKANI: No, no. I am
making it very clecar. 1 will not speak for
a minute or two. I will not speak for less
than ten minutes. Twenty minutes have
been allotted to me. If you do not want

me to specak, I will sit down. T&, R A
w0 fsogE WA g wEmy

THE  VICE-CHAIRMAN (SHRI
JOHN F. FERNANDES): Qne minute is
over.

SHRI K.R. MALKANI: Sir, just add
1o to it.

Mr. Vice-Chairman, 1 am happy that
we in this House are discussing this
matter  elaborately. The world is
becoming one, globalisation is growing,
the importance of External Affairs and,
related to it, Dcfence is becoming very
important and 1 hope that every year,
whatever else we may or may not discuss,
diplomacy and dcfence must be discussed
in both the Houses.

Sir, what happened in India and
Pakistan in May is something historic,
something epic. For the last 50 years, the
West has been dominating the world. A
certain unfair world order exists. it is a
challenge to them. We don’t have to
think only in terms of India-Pakistan,
Hindu-Muslim. We must go above and
beyond it. That is why, the Western
powers are so unhappy and so tough with
us. They arc thoroughly disappointed
because this becomes, whether it is from
India or from Pakistan, a double
challenge to their hegemony.

Sir, we have all heard of Samuel
Huntington, the famous author of “Clash
of Civilisations.” Two year ago he wrote
a book on that subject and in that, he
said in so many words, “We felt
reassurcd when the BJP was not able to
form the Government here and the
Welfare Party in Turkey was not able to
form the Government there.” Now the
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reality is, even according to Huntington,
whether it is BJP in India or Welfare
Party in Turkey, these are parties of
nationalism--if it doesn’t suit America, it
dubs them ‘fundamentalists’ or
‘communal’, whatever they like. But this
is the reality today. The same Huntington
says--l just quotc a few lincs from his
Press-statcment last week: “Globalisation
is unlikely to defeat cultural nationalism
wherever it arises.
serious challenge this is, India-Pakistan
coming up in this way.” No wonder that
Mr. Venkataraman, the ex-President of
India and a lifelong Congressman, wrote
* a long letter to Mr. Vajpayee, heratliy
congratulating him and telling him how
repcatedly the Congress was trying to go
in for nuclear testing and under pressure

it had to stop. I just quote the last line of

his letter: “PMs are a dime a dozen and
come and go unhonoured, unwept and
unsung, but you will remam mdellble in
the nation’s memory.” .

Sir, Pranab Da said in his very cool
and balanced presentation that there was
a consensus on keeping the option open.
There was no such consensus. BIP has
always been a major party and we were
always for availing of this option and for
not keeping it hanging in the mid air all
the time. He said, “*We have closed the
option.” We have not closed it. ' We have
used it, we have availed of it.

Mr. Clinton said that the nuclear test
of India was not Gandhian. For
Mr. Clinton to lecture us on Gandhi is
quite a joke. 1 am reminded of the devil
who quoted the scripture. I don’t know
he is Gandhian, but, I am sure, he claims
to be a Christian. How Christian was it

for USA to drop those nuclear bombs on -

Hiroshima and Nagasaki? 1 think, it is
_time They stopped lecturing the world.

My good friend Kuldip is not here. He
said many, many interesting things. He
referred to Salman’s withdrawal. I think,
it was a very unfortunate statement. We

have scores of Muslim Ambassadors. .

They know what a -
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Nobody has Been recalled. Was it right
for an hon. Member of this House to
inject this kind of poison in a high level
debate? He took objection to what Arun
Shourie has said; “If this thing goes on,
Pakistan will step paying its debts,” Our
own Government also said within one
week of the first nuclear explosion that if
the foreign credits stop coming, we will
stop repaying the old debts.

SHRI J. CHITHARANJAN:
it?
SHRI K.R. MALKANI: It was said by

the official spokesman. This is “The
Times of India”. T am coming to the

Who said

date. It.“is within one week of this
explosion.” That is nothing unusual. The
USA built its entire railway network with
loans from England, France and

Germany. They did not pay back a single
penny. 1 am not saying that we should
not pay back the money. But they don't
play the game, if they don’t play a ball,
they cannot blame us far playing the
same game. When Mr. Arun says that
Pakistan is under great strain, it is a
reality. It is like the competition between
the USA and the USSR. They are
unequal powers. When the less strong
power tries to compete, it comes under
acute strain. It is incvitable, We are very
sorry that the USSR has broken. It kept
competing blindly and the same is true of
Pakistan. If it blindly keeps competing
with India, it can be in serious trouble. I
don’t want it to be in serious trouble. I
hope we will work together and we will

develop our friendly relations. But
nobody can escape this logic of
competition between very: unequal

countries. We should not look into things
only in Indo-Pakistan, Hindu-Muslim

‘terms. We should look upon the. Indian
‘weaponisation

and the  Pakistan
weaponisation as a dual challenge from
South Asia to the western powers. I think
we can become the best of friends, if we
rise above the old dichotomy. Some

‘friends have asked: Who have supported

us? One hundred and thirty countries, of

__the Non-alignment Movement, refused to -
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toe the American fine and they went
along with us. Mr. Kuldip Nayyar said
something also. 1 am sure it was in a
lighter vein. He said that we went
together to Pakistan and Mr. Malkani
met the leader of POK and dined with
him and got a present. He is welcome to
his comments. We¢ had been there. Many
intellectuals, many Generals and many
politicians from India had gone. They
also keep coming here. There is no
personal  antipathy  against anybody
, anywhere. Shall we go to Pakistan and
say we refuse to meet you ABC? Shall
we say, no, we will not talk to you? Shall
we say that you are serving tea or snacks
or whatever it is, we will not have it?
Wﬁ@l%.ﬁqﬂ.'@ﬁml There are
the civilities of Public life. Is-this the
way? When they come here we also dine
them, we embrance them. We also give
them gifts. What is great about it?
Interestingly 1 had got a note from a
distinguishcd Member of this House. 1
cannot name the hon. Member because 1
don’t have the permission. The note says.
“Malkaniji, what was the gift?",

M o P W ¥ fad oo R W
& 98 ¥ afe gn wa Sfakfieee 8, dhew
o 3 € ok urdw ¥, ww wwm ¥ SRR
T, g = 8 o T iz @ o, Wy &
M A9 TRE § s e

1 will be very happy to present it to the
Chair tamorrow.

THE VICE-CHAIRMAN  (SHRI
JOHN F. FERNANDES): Malkaniji, I
don’t think you mean it. Malkaniji, do
you mean it; Will you bring it tomorrow
to the House ? I don't think that you will
be permitted.. There will be some
objections.

SHRI K.R. MALKANI: Some of our
friends are afraid of sanctions. We have a
problem in this country. Some of us are
afraid that if sanctions are applied to us,
what will happen to us? We will be in
serious trouble, etc. We must give up this
fear. We must have abhay. We don't
have to be afraid of our shadow. We

ey
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have seven billion dollats worth of to
USA exports and we have seven billion
dollars worth of imports from USA. If
they stop our exports, we can stop theirs,
What is the problem? What arc me
worricd about? In our development,
forcign money does not play even two
per cent role. If you can financce the
Development Budget to the tunc of
98.5%, why can’t me do it 100%, if it
comes to that? What is the problem? We
are all for exports, for earning forcign
exchange. Nowadays, we carn 22 billion
dollars from our exports. But we also
earn 21 billion dollars through invisible
imports, that is, the money remitted here
by the Indians abroad. Al right, export is
to be increascd. But we don’t have to be
obsessed with that. We can encourage
people to go abroad. We should be free
with issuing passports. We should
consider giving dual citizenship to Indians
living abroad. Thc Malaysian Prime
Minister appealed to Malaysians abroad
to send money and they are now flooded
with it. What are we afraid of?

I am glad that the hon. Lcader of the

~ Opposition is sitting here. We have 20

billion dollars of foreign exchange. We
keep it in Amcrica. Why? I see a danger
in this. The experience of other countrics
who keep their forcign exchange abroad
is not wvery happy. The Iranian
Government had kept billions of dollars
there. When the USA fell out with the
Iranian Government, thcy froze those
assets. The same thing has happened to
Pakistan. Pakistan wanted to buy F-16
Fighters. They had paid the money. Now
the great Americans have neither
returned the money nor supplied the
planes. Is it fair? We might have
problems with Pakistan. But I think it is
singularly unfair and unfortunate that the
USA is neither returning the money nor

giving the planes to Pakistan.

Two years back we had a fertilizer
imports from Libya. We imported Libyan
fertilizer because their tender was the
Jowest. Since we were keeping our money
in America, we asked the American
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Bank to make Paymcnts to Libya part.
They said, “Since America does not have
relations with Libya, they will not trasfer
this money”. The result was the following
years, Libya refused to tender any
quotation. Wc¢ had to import more
expensive fertilizer from USA.

THE  VICE-CHAIRMAN  (SHRI

JOHN F. FERNANDES): Please
conclude.
SHRI K.R. MALKANI: 1 am

concluding. My last point is for the
consideration of the Government, How is
it that all the important international
organisations are located in America?
The UNO is in America. The
International Monctary Fund is in
Amcrica. The World Bank is in America,
The WTO is in America. Why? I would
earncstly urge the Government to
consider this matter. We should make a
move to see that at the most one of the
international organisations may remain in
USA. They don’t even pay fee to UNO.
But They kcep dictating to the whole
world. Let one of these organisations
come to Asia. Let one of them go to
Latin Amcrica and one of them go to
Africa. This kind of hegemony must be
stopped. If there is one country which
can stop it, it is India. T hope we will-
strive in that direction. Thank yod.

SHARI SANATAN BISI (Orissa): Mr.
Vice-Chairman, Sir, I will concentrate on
contradictions. 1 will not take much time.

The Defence Minister answered 2
question in this House on 27th May. The
Pokhran tests were conducted on 11th
and 13th May. Sir, you see the
contradiction. 1 would read out the
relevant  paragraph. The  Defence
Minister said:

“In recent years there has been
steady improvement in India-
China relations. India believes
that the five principles of
peaceful  coexistence, jointly
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enunciated by India and China,
are of continuing relevance to
the devclopment of inter-State
relatic ns. Government of India
rema.ns  committed to  the
development  of a  good

neighbourly and mutually
beneficial  relationship  with
China. It also remains

committed to seek resolution of
all the issues with China through
mutual consultations and
dialogues.”

This is what the Defence Minsiter said.
On 28th May he gave another answer in
this House. He said, “The Chinese side
have conveyed, with rcfecrence to the
Raksha Mantri's statements pertaining to
China’s military capabilities and poten-
tial, that there has been improvement in
India-China rclations in recent years™. In
the next paragraph he says, “The two
sides have agreed to build a constructive
and coopcrative relationship oriented to-
wards the 21st century”.

Sir, this is the document of the House.
after these two answers, the defence
Minister again stated in the House, “Chi-
na is a potential threat”. Who is going to
believe this Government? On 27th and
28th May the Defence Minister states
that we are having good relations with
China and all owr relationship will be
through the Panchsheel niti and we will
abide by the Panchsheel niri.

The hon. Minister stated that our rela-
tions with China are very good and we
are going towards the 21st century. Again
the Defence Minister stated in this House
on 28th May that China is a potential
threat. Who is going to believe this
Government? (Interruptions). Thc Pok-
hran tests were on 11th and 13th May.
He made the statement on 27th and
28th May.

I am not talking of any outside state-
ments. 1 am mentioning the' statements
made in this House. When Ministers are
making such statements contradicting
each other, who is going to believe this
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Government? These are the documcnts
of the House. Thesc are the property of
the House. 1 would like to know where
the threat perception is. The second thing
is that the Prime Minister has stated, in
answer to a question in the Lok Sabha,
through a written reply, the Govern-
ment’s eagerncss to have a friendly, co-
operative, good ncighbourly and mutually
beneficial realtions with China on the
basis of Panch Shecel. This is the state-
ment of the Prime Minister in the Lok
Sabha. After going through all these
things, I have an eagerness in my mind.
And our hon. Prime Minister has given a
letter to Bill Clintion of course without
naming China and Pakistan. ", he Govern-
ment had said, “China which was an
aggressor in 1962 is having covert rcla-
tions with Pakistan and Pakistan is creat-
ing ‘problems in Jammu and Kashmir and
Punjab.” In the letter to Bill Clinton, the
Prime Minister has stated that our nuc-
lear tests are only for the purpose of
security. Furthermorc, he has stated that
we € not going to usc all these things
against our own fricnds. What does it
mean? Again they talk about the interfer-
ence of third countries. By writing such a
letter to Mr. Clinton, the Prime Minister
has given an explanation to a third party.
Why is it so? So, in Parliament you are
saying something and you are writing
letters to Mr. Clintion in a different
manner. After seeing all these things, I
wrote a letter 1o the Prime Minister
sceking an explanation from him. I
quoted from the Legal Maxims. He is not
to be heard who alleges things contradic-
tory to each other I wrote: “You have
written such_a lettef to Mr. Clinton but
you had expressed something else in Par-
liament. Your Defence Minister is giving
statements contrary to your views. In
such circumstances, who is going to be-
licve this Government?” You take the
example of our former Prime Minister,
Shri I.K. Gujral. When there was a
discussion on CTBT, he said: “I am
getting an inspiration from the House.
We are capable of making Nuclear
bombs. But we are not doing it as a
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result of which America cannot say that
we should sign the CTBT.” That was the
strength of the House. Why do we praise
Mahatma Gandhi even now? 1t is because
he followed what he preached. This
Govcrnment is saying somcthing and do-
ing somcthing else. If that be so, who will
have faith in this Government? 1 don’t
have any faith in them. Whatever you are
going to do in so far as foreign matters
are concerncd, there must be some con-
sistency. You cannot have a dual policy.
These arc the gricvances that 1 have. 1
would request that Gujral Doctrine
should prevail. We should have good
relations with our ncighbours. Let us
forget all about the past and lct us start
everything afresh with this principle in
mind.

SHRI I. CHITHARANJAN (Kerala):

Respected Vice-Chairman. Sir, after lis-
tening to the cloquent speeches made by
Mr. Arun Shouric and the arguments that
he has raised, 1 am of the firm view that
the Pokharan nuclear tests were a reck-
less misadventure. These tests were quite
unwarranted. He had quotcd from certain
books written by the CII officers to prove
that an avalanche or a mountain was
going to fall on us.
It was only an imaginary story. Sir, the
question is, the time when the order was
issued to conduct the test, was there any
new development, was there any new
threat perception which warranted such a
thing? That is the question. That is to be
answered. Sir, of course, between China
and India, there are disputes, strained
relationship, Once we had entered into
an arm conflict or even a war. Same is
the case with Pakistan. It is a fact that
China is a country having nuclear
weapons. It is not a new thing. For the
last 30 years, they are having nuclear
weapons. There was nothing new in that.
What is new in the situation which
warranted an action like this? That is the
question whick should be answered.
According 1o me, there was no situation
‘which warranted to order such a nuclear
test.
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‘Seeondly, during the course of his -

speech, Mr. Malkani made a speech
which is anti-imperialist, anti-American. 1
was quite surpriscd to hear it. I don't
know whether the BIP as a whole or the
Government itself will agree to those
positions. Apyhow, the claim is that this
is an anti-imperialist stand. Firstly, he
said that Pakistan has developed nuclear
weapons and India has developed nuclear
weapons. Both these have become a
challenge to the American monopoly.
That is what he said. Hon. Prime
Minister Shri Atal Bihari Vajpayee wrote
a letter to Mr. Clinton on 11th of May,
on the very first day when the nuclear
explosion was conducted. In that letter he
has said, “The threat perception is from
China. The threat perception is from
Pakistan.” Now, Mr. Malkani says that
the development of these nuclear

weapons is a challenge to America.
1
Let us look into another question. Sir,

our country has been consistently taking
a position not to sign the CTBT and we
were taking such a position just because
of the fact that it is an uncqual treaty. It
allows the P-5 countries to keep their
monopoly of atomic weapons and it
prohibits others to conduct tests as well
as to make atomic bombs. Therefore, it is
an unequal treatment. That is why the
Indian Government refused to sign it and
we were upholding that position till now.
Does the Government uphold that
position now? The Principal Secretary to
the Prime Minister made a categorical
statement that we are prepared (o
negotiate to agree to the CTBT provided
one or two conditions laid down are
amended. What are the conditions to be
amended? India should also be included
as the sixth nuclear power, then we will
be satisfied. What does it mean? Do you
stand by principles or do you stand on
the basis of ourselves being accepted or
recognised as a nuclear po‘wer? We have
been taking a consistent stand on the
basis of principles. Now, the question is
the Government will have to make it
clear as to what is its attitude towards
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CTBT. Will they take a principled
attitude which was being taken in the
past? Will they come out as a champion
for such a campaign agreeing to a
justifiable principle? That is the question.

Then, there is another thing.
Everything is talked against America and
imperialism. But, what was being done
on 1ith May when this nuclear test was
conducted? \It was on the very same day
the Prime Minister issued a circular to
various Ministries asking the Ministries or
directing thé Ministries to Immediately
process and sanction all  those
applications from foreign countries which
were there. Then on the basis of that, on
11th, 12th, 13th and up to 18th, several
agreements had been entcred into and
now they are saying that they are against
imperialists and against America. They
are surrendering before them.

[The Vice-Chairman (Shri Sanatan Bisi)
in the Chair]

Sir, after having done this and when
the whole thing was recoined, they are
retracting their steps and they are
surrendering to imperialism, to America
and to G-5 countries.

The next point is, we have got several
neighbouring countries and China is also
our neighbour. We have all along been
taking the position of peaceful co-
existence. Does this Government stand
by this?

If you are concerned about the security
of India by saying that security is one of
the main thing required to have a better
relationship, a frendly relationship with
our neighbours, what is this Government
doing? One of our best neighbours is
declared a¥ enemy numbder®one. You

" ‘declare that threat perceptiom comes from

there. 1 can understand if a person who is
a China baiter all along making a
statement but the . Prime Minister
Vajpayee writes-a letter to Clinton saying
that China is a threat. There is a threat
from China. It is quite unfortunate. It is
very dangerous. It will do much harm.
My point is, does this Government stand
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by the policy of peaceful co-eXistence?
Does this Gaovernment wants to improve

friendly relations with various countries, .

and in the neighbouring countries? The
steps already taken are .demolished: The
best efforts made by the previous
Governments to build friendly relations
with neighbouring countries is vitiated.
The achievements have been demolished.
From the second day you have done that.
What happened?

Therefore, what will they do with
regard to these things? Then comes
‘another question, what is their attitude
towards NAM? You see, ours is a
country which has taken initiative of
building it. It is a combination of
underdeveloped or developing countries
which are comparatively newly liberated
from colonialism. Would these countries,
which have stood with us, will stand with
us in many issues for which we are
fighting in this new world? When a
sutiation came, what was the attitude of
the Government? They are approaching
Clinton, the Government of America,
they are approaching France, and Russia.
What about the G-7 countries and P-5
countries? They are not making any
earnest efforts to write to the Heads of
States of those countries. They are not
trying to contact those cocuntries and
.make them understand our position. Why
is this being done?

., Then comes another question. Now,
‘we are in a new situation. there is WTO.
There is a tremendous pressure exerted
. on us through the WTO, and through
other means like the IMF, the World
Bank, to make a new world economic
order wherein the U.S. will have its
hegemony. The whole world economy

will have to be changed according to their

interest. That is being done by America.
G-8 countries co-operate with them. How
are we to face this if we are to face this?
On the one side we will have to re-
organise or regenerate the NAM and the
unity of developing countries. That is
number one. Number two, in the world,
in so many regions now there are
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regional cconomic blocks coming up.
They are already built up now. What are
we doing? Is this Government taking
effective steps to build regional economic
block here? There is SAARC, there is
ASEAN. What is being attempted?
SAARC meeting is going to take place in
Colombo. There one of the matters
seriously to be discussed really is to
promote regional economic relations in
trade, commerce and other things. But, I
am afraid, it is not going to be the main
subject there. Therefore, 1 do not want to
take much time on it. The Government
will have to reconsider it. They should
not resort to weaponisation and they
should try to mobilise the world opinion
for bringing about a nuclear disarmament
in the world.

They should try to improve relations
with our neighbours. They should try to
improve economic relations with all the
countries in the neighbourhood and in
the Asian region. We should stand for
peace. With these words, I conclude.

DR. B.B. DUTTA (Nominated): Mr.
Vice-Chairman, Sir, today we are
discussing the Foreign Policy. So, I do
not like to commit myself to a second
round of debate on nuclear tests though
Foreign Policy is very much connected
with them. But, I found that most of the
tim¢ of the debate has been taken away
by the speakers speaking on nuclear-
related matters. Sir, for a country to
conduct its Foreign Policy, it has to
project itself as a power, a moral power,
or a military power, or an economic
power or a combination of some of them
or all of these. So, there should be some
kind of power. Otherwise, what is there
to project through diplomacy? So, I am
putting a question and not making
suggestions. I would like to know,
because the Minister of State for External
Affairs is here, as to how we are
projecting India in the international fora
and what that projection is? I would like
to know because it is for the New
which has taken a
momentous to put India into a new orbit
to tell us to what should be its images.
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After having nuclear tests done, do you
think that you will confine yourself to
project India only as a nuclear. weapon
State? Is it going to be the projection or
do you have something else in your
mind? I would like to know this. Sir,
when there was a debate on nuclear test,
I made my personal opinion very clear
and 1 do not like to repeat it here. 1 am
not going to say anything for or against
it. It has already happened. Therefore, it
is of no use talking about it. Now, the
question is this, when we have gone in
for certain things, we must have in our
vision a range of formulations as to what
we should do on the economic front, as
to what we should do on weaponisation
front and as to how to deal with certain
countries who were our friends but who
have gone against us now, How do you
bring them back in the face of some
other major countries with persistent
animosity towards our 'interests and our
well being mobilising everything against
us. Who are the new friends we are going
10 get on our side? Now this kind of a
thing requires for the External Affairs
Ministry some kind of research. You
must be in possession of facts. You have
competent people to analyse these facts.
You must see that out of these analyses,
proper formulations are coming with
'short, medium and long-term views. You
must have what is called strategic policy
planning, once they are in place, the
government must act upon them. I
remember when Shri Gujral was the
Prime Minister, and held the External
Affairs portfolio with him, he in response
to one of my queries admitted that the
Ministry of External Affairs had no
operational research at all. 1 would like
to know whether the operational research
is now an on-going thing or not because
the Ministry of External Affairs of late
has rotten a lot. Its functioning needs to
be critically anylysed because it has to
improve to meet the immediate
challanges we face. Once upon a time it
was a prestigious Ministry. But, it is not
so today. I am not blaming only the
present Government. The rot started
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much earlier. Therefore, we have to see
how our embassies are working and how
we identify the potential and actual
diplomats and how do we mobilise them
and despatch them to all corners of the
world to be in touch with the right type
of people and the powers so that a
proper lobbying goes on in all directions.
To be very frank, do not know as to what
is happening to all these things. I would
like to know that. Sir, on one thing I
would like to caution the Government.
The Kashmir dispute is a dispute strictly
confined within India. We were a united
India and through partition we got
Indpendence. The Kashmir dispute is
connected with that story. Nuclear tests
should not have the effect of distorting
that story through any puclear-related
speech or action of any one who has any
thing o do with the present government.

The Kashmir issue cannot be
internationalised and it can not become a
part of our foreign policy? The tendency
to internationalise which we notice today
is very disturbing. The Government must
go all out to ensure that it is a bi-lateral
issue between India and Pakistan and it
shall remain so. There are powers, there
are international players who are trying
in whatever garb they can to jump into
the arcna to become a third party. You
do not know how and when in this
subcontinent any area can become a third
party’s conquest — neither of Pakistan’s
nor of India’s. This is something about
which we must be very cautious and the
Hon'’ble External Affairs minister must
ensure ‘that we do not fall in to trap.

Sir, one last comment because there is
no time. I think, there are only three or
four minutes left for me. In foreign
policy, we should not be obsessed only
with the biggest powers. We must equally
be attentive and carcful with our smallest
neighbour smallest friends. One such
smallest neighbour is Bhutan. Now, you
will find, when something is happening
on the other side of the Brahmaputra
Valley in Asam, insurgents sneak into
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Bhutar. and a pfoblem is created. You
had put forth a proposal, let us have joint
operations to cleanse all insurgents out of
Bhutan, The Government of Bhutan had
rejected it on another ground. They had
other conditions to put before you. Now,
freedom movement ie movement for
democracy is going on inside Bhutan.
They are demanding democracy. India
need not be embroiled in
that type of internal affairs of Bhutan.
We must make it very clear that we do
not like to intrude into the sovereignty of
small ncighbours. It should be made very
clear so that we are not misunderstood
But, ] tell you, I do not like to elaborate
much. What has happened since 1996-97.
The earlier Government was also in-
volved*and again we are creating chaos
and confusion in our relationship with
Bhutan and for which one day you will
have to pay a heavy penalty. You will be
misunderstood and face the attacks of the
insurgents on the one side, the fighters,
for democracy on the other and the wrath
of the royal family in Bhutan and the
international lobby making opportunistic
exercises under the influence of super
powers from yet another angle. Every-
thing becomes a mess. We have already
chaos in the North-East. I am just giving
one example. 1 think, in conducting fore-
ign policy, we should be careful about
these things. By giving only concessions,
you gain nothing. You have to give
concessions so that it goes in the right
direction. It can develop the strength of
my neighbour, they also prosper and they
also get a more peaceful atmosphere
around them. Those concessions are
good. But, there are other concessions.
When a very wrong action is taken by a
small neighbour, you condone it, because
you think otherwise, it will spoil our
relationship. This kind of shutting down
of our eyes to certain things and endan-
gering certain trends which are very dis-
turbing for the future development is also
not good. These are the things we are to
be watchful about in our relationship with
Mayanmar and with Bangladesh. Forget
about China because it is a big power. In
our foreign policy, I, for one, would like

3975 RS F—13

(9 JULY, 1998]

!

Ministry of External

Affairs
to say that we should not try want to be
very clever where plain speaking is callcd
for. We have to speak out our interests,
India’s interests. We have got one own
precious set of values. We have got a
heritage to protect and when we speak
about foreign policy, we should be very
forthright to guard those values and herit-
age we started in that tradition since
Nehru’s days. But now we are behaving
in such a manner that we can be easily
dubbed as the most mischievous and
hence unappreciated. Sir, I would just
read out a quotation of Mr. Bill Clinton
with whom, of late, we are having a lot
of problems as to what he has stated
about his country’s foreign policy. The
U.S. President, Mr. Bill Clinton, in his
State of the Union address on January
23, 1996 mentioned, 1 quote, “Spread of
weapons of mass destruction and aggres-
sion by rougue States are amogst the
major challenges which the U.S. faced in
the spheres of foreign policy and securi-
ty.” He went on to say, “We cannot be
everywhere, we cannot do everything but
where our interests and values are at
stake, we can make a difference. Ameri-
ca must lead. We must not be isolation-
ists or the world’s policemen, but we can
be its best peacemaker by keeping our
military strong, by using diplomacy where
we can and force where we must...” — “I
repeat, “force where we must” — “...and
by working with others to share the risk
in the cause of our efforts. America is
making a difference for people here and
the world around.”
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Sir, a country of India’s size, a country
of India’s heritage, has got an putomatic
responsibility towards its peighbours. A
weak India — economically weak,
militarily weak, diplomatically weak — is
a problem for small neighbours, even if
they are our friends. They want to look
forward to India as a resurgent India, a
lot of help for their development as India
which can also give them a lot of protec-
tion, that they badly need. So, when we
forinulate our foreign policy, 1 think we
should be equally blunt, we should be
equally straightforward to say that we
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must keep our values because our values
are being threatend from North-East
from North West [rom this quarters and
from ‘that quarters. We are also en-
dangered. We have lot of threats around
us. Thank you.

SHRI M. SANKARALINGAM (Tamil
Nadu): Mz. Vice-Chairman, Sir, I rise to
say a few words on the foreign policy of
our great nation. The major focus-of our
foreign policy, all these years, has been
on creating an atmosphere of trust and
cooperation. Broadly, if we look at the
foreign policy of our country, we can
divide it into two pcriods, that is, the
period of Nehruji’s foreign policy and the
post-Nehruji period. If we look into the
matter deeply, during Nehruji’s period
the emphasis was on Cold War rejection,
quest for world peace, nuclear disarma-
ment, Asian unity, opposjtion to mulitary
pacts, opposition to power politics, on
doctrines advancing the cause of Non-
Alignment, Third World development,
and .international cooperation. In the
post-Nehruvian period, if you analyse it
very carefully, the thrust.was on regional
security and on bringing South Asia into
serious consideration. India had to shape
itself as the South Asian leader and it
had to develop not only itself, but also
the South Asian countries so as to pro-
vide a strong economic basis to itsclf and
its allies in South Asia. All these things
were continuing since our independence.
Now, within the framework of SAARC,
we are able to achieve to a great extent
the development of our country as well as
collectively of our neighbours. The ninth
SAARC summit held in Male in May,
1997 took some landmark decisions which
will give significant impetus to streng-
thening cooperation among the countries
of South Asia. The significant develop-
ment was the decision to speed up trade
liberalisation and advance the time-frame
for achieving South Asian- Free-Trade-
Area by the year 2001.

To strengthen our relations with neigh-
bours in the Asia Pacific Gulf, on the
West Asia, North-Africa, North-West
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and Central Asia, necessary steps had
been taken effectively in time. The role
played by our great nation in the Indian
Ocean Rim association for regional role
proved to be a major initiative in this
dircction. There are high level contacts
with the United States. The former Prime
Minister talked to President Clinton in
New York. In September 1977, a broad-
based official level dialogue re-activised
our peace mission. Steps were also taken
to consolidate progress in our relations
with Russia and other western countries.
Our close friendly relations with Nepal
further developed to our mutual advan-
tage. Our former Prime Minister’s visit to
Nepal' in June 1977, strengthened our
rclations with Nepal. And the Mahakali
Treaty in June 1977 added new dimen-
sions to our relations.

Our relations with Bangladesh consoli-
dated to a great extent the water sharing
arrangements. Established in 1996 by a
treaty of sharing the Ganga waters was
implemented in the spirit of mutual
understanding. India-China relations wit-
nessed steady progress. While maintain-
inig our commitment to work with China
to develop peaceful cooperative relations,
we also made note of our continuing
concern about the Chinese assistance to
Pakistan. We failed to insist on this. In
the nuclear and missile fields as well as
China’s position on certain issues had a
bearing on India’s sovernignty, territorial
integrity and security. This is happening
periodically. At a time when we had to
express, we never failed to express. So, it
is not a sudden development against
these things. Much has been said about
our nuclear explosion of May 11 and 13.
If we watch the earlier period, this
Government assumed power only 70 days
before the explosion. Within a period of
70 days, they cannot explode these
things. It is a continuous process. All the
Prime Ministers have developed the nuc-
lear technology in their security field and
it is a continuous process. Whatever be
the nature of explosion, it is a fait accom-
pli. We need not go through it. Whether
it is correct, whether it s an aggressive
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act, that aspect we need not go into. It
has taken place. Now the Government’s
position is what the reaction will be.
What have we to do to rectify it? I am
very alert  to  the Vice-Chairman.
Whenever 1 see him, he shows the time.

THE  YICE-CHATRMAN  (SHRI
SANATAN 3ISI): Ajreadv your cight
minutes ar¢ over.

SHRI M. SANKARALINGAM: Sir, I
have to represent my party; so, I should
be given two or three minutes more.
There is a steady expansion of relations
with all other countries. This explosion
only shows our might and our capability
to rise to the occasion. More than once
our Prime Minister has said, “We won’t
resort to nuclear weapons as a first use.”
We have said that we won’t use it first.
At the same time, we have said thzt we
won’t fail to retaliate, if necessary. That
is understood.

Sir, this is a mighty country. Many
Members have expressed concern about
the economic situation. It is said that a
large number of people are living below
the poverty line. That is true. But even if
we are struggling, we won’t open our
doors to others. Even if we have to face
starvation, we won’t change our stand.
The whole country stands as one man in
this. We will face all these things, as one
country.

I would like to remind this august
House about what happened in 1971
when Pakistan committed an aggression
on us.- I do remember how our present
Chief Minister Dr. Kalaignar
Karunanidhi who was the Chief Minister
of Tamil Nadu at that time also adcres-
sed the masses and how he rallied the
people of Tamil Nadu behind the whole
country. He did a strenuous propaganda
and gave full backing to the Central
Government. If I remember correctly, at
that time, we contributed, our State
Government contributed, Rs. 8 crores,
besides essential items worth more than
Rs. 10 crores. We did it at that time.
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Today also, if the occasion-demands,
all the States, all our people, irrespective
of their differences, weculd rally behind
the Government. While it should be so,
we are always ready for negotiations. We
want to have friendly relations with our
neighbours. We do not want to antagon-
ise our neighbours. We are not for that.

Our hon. Prime Minister, Shri Vajpay-
ec, was the Foreign Minister in the
post  Emergency era, immediately
after the second Independence struggle.
He: had a chance at that time to articulate
our foreign policy among, the different
countries in the world. He is now the
Prime Minister. He would have the
charice to meet many leaders, particular-
ly, the Prime Minister of Pakistan, during
the SAARC Summit scheduled to be held
at Colombo towards the end of this
month. The feelings of the people of
India would be reflected in his talks
there. We stand as one nation, irrespec-
tive of parties, irrespective of the fact as
to who holds the position as Prime Minis-
ter. This message must be conveyed by
him to the Prime Minister of Pakistan as
well as the other leaders.

As you know, Economic Banks sanc-
tions have been imposed on us. We have
to find ways and means as to how we can
overcome the effect of these actions. It is
unfortunate that in spite of the repeated
statements by our hon. Prime Minister,
America had imposed economic sanctions
on us. But I would say that we should
take the challenge in the, right spirit. It
must be taken as a blessing in disguise
and we should face this challenge. We
should stand united and show our power
to the world.

Thank You

SHRI N. THALAVAI SUNDARAM
(Tamil Nadu): Thank you, Mr. Vice-
Chairman, for giving me this opportunity
to take part in the discussion on the
working of the Ministry of External Af-
fairs.
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We conducted nuclear tests at Pokhran
on the 11th and 13th May. Some Mem-
bers from the Opposition referred to the
position before the nuclear tests and com-
pared it with the position after the nuc-
lear tests. After the nuclear tests by
India, Pakistan also conducted nuclear
tests. Some of the political parties—I do
not say ‘all political parties’—are criticis-
ing our foreign policy. But Sir, we have
good relations with Pakistan, Sri Lanka
and China. But I put an Unstarred Ques-
tion on the 27th of May, whether the
Government had any evidence of Pakis-
tan funding insurgency in India. The
reply was that the recent happenings in
Tamil Nadu, including the serial bomb
blasts were the results of insurgency by
Pakistan. I want to know whether Pakis-
tan was funding the insurgency before the
tests. Why? What is the reason for this
even though we have good relations with
Pakistan? What is its intention? After the
Pokhran tests, immediately after that,
tests were conducted in Pakistan. We
have an international security problem.

My next point is that we have good
relations with Sri Lanka. Mrs. Chandrika,
after becoming Prime Minister of Sri
Lanka, made 'a statement in the Srilankan
Parliament and other places that she
wanted to have peace with the Tamil
people. But till today she has not settled
that problem.

As far as China is concerned, we have
good relations with it.

My point is whether Pakistan has any
evil intentions against India. Our political
parties have criticised the ruling party on
the Pokhran tests. What was the reason?
1 am not able to understand it. We have
the Kashmir issue, the issue of Tamilians
in Sri Lanka and also the problem of
Indian fishermen from our own State. We
have not solved this problem till today.
The Srilankan Navy is killing Indian
fishermen everyday. It this due to Pok-
hran? This is a long chain process. I urge
the Government kindly to settle this
issue.
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My second point is that as far as our
State is concerned, Pakistan is funding
the insurgency in Tamil Nadu, particular-
ly in Coimbatore. What is the reason?
This is the way in which Pakistan is
behaving with this country. It is not
because of the Pokhran tests, What is the
result of Pakistan’s funding the insurgen-
cy? What is the reason? They are
threatening India. We arc not able to
understand this. Our learned Members
are saying that we have good relations
with Pakistan. Yes, we have good rela-
tions with Pakistan. Even though we have
good relations with Pakistan, we have a
lot of problems with it because everyday
in our State we are facing the problem of
the insurgency being funded by Pakistan.

What is our country’s position after the
Pokhran tests economically and cultural-
ly? Is there an loss to India after the
Pokhran tests? I cannot understand this.
What is the policy of India?

We have good relations with countries
throughout the world. But we should not
entertain anybody in our country. If we
are going to open our doors, we will have
a problem.

Sir, 1 will finish soon.

All these problems are not due to the
Pokhran tests. They are a long chain
process. How are we going to prevent the
ISI activities in India? We have interac-
tion with the Pakistani people. We have
interaction with the Chinese people.
Then, we have interaction with the
Srilankan people. When the Government
is having interaction with these three
countrics, we can solve the problems.

First of all, my request is that our
Tamil fishermen should be given good
security because this is a major problem
of our State.

THE VICE-CHAIRMAN  (SHRI
SANATAN BISI): Yes, yes, you have
said that already.

SHRI N. THALAVAI SUNDARAM:
I am concluding now.
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My point is that, as far as India is

concerned, nothing will happen after the’

Pokhran tests. Our problems are continu-
ous, How are we going. to settle them?

As far as the Budget is concerned,
more than Rs. 60 crores has been allot-
ted. Most probably, the previous Govern-
ment allotted Rs. 12 crores. I urge the
Government to take necessary steps 1o
solve the issue of Tamilians in Sri Lanka.

SHRI JOHN F. FERNANDES (Goa):
Sir, in this debate we are supposed to
speak on the working of the Ministry of
External Affairs, but right from the after-
noon we have seen Member after
Member speaking on the nuclear explo-
sions, because they found nuclear expo-
sions which India conducted on May 11
and 13, has become synonymous with the
foreign policy of this country.

With the post cold war and post disin-
tegraiion of USSR era and with the
coming about of liberalisation and global-
isation, economic diplomacy has taken a
front seat in the foreign mission of any
country. We have seen that way back in
1996, when six officials from the External
Affairs Ministry were sent abroad by the
then Government to lobby for the tem-
porary seat for India at the United Na-
tions Security Council, there were no
takers. We have seen how even the third
world countries, the NAM countries,
sided with Japan instead of India. There-
fore, what I am saying is that our di-
plomatic missions should be geared up to
play a major role in economic diplomacy.
I do not think our officials, who are
trained in the Indian Foreign Service, are
capable of doing so. Unless our economic
foundation is strong, no third world coun-
try will come to us, because we do not
have anything positive to offer to them.
The old slogan of anti-imperialism, anti-
colonialism and anti-racism are outdated

now . The last vestiges of colonial pocket
of Macao will be transferred to China

next year by the Portuguese. So, I do not
think we have any relevance by shouting
the old slogans. I do not think these
coyntries can be fooled any longer, as
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‘we, political parties in our country fool
the people during elections. 1 hope the
Government will take note of it and see
that our missions abroad are geared up to
face this economic challenge. The other
day also I put a question to the hon.
Minister whether we have geared up to
face the task of campaigns against India
vis-a-vis nuclear tests. We have not done
anything wrong. We have not violated
any law. Nor have we violated the NPT
or CTBT, because we arc not signatory
to it. India is a sovereign country. So, I
would like to know whether th¢ Govern-
ment has geared up the foreign missions
1o train and educate the Indians abroad.
When the nuclear explosions were con-
ducted, NRIs were the happiest people
we have seen internationally. They were
the people who came forward and
pledged support ta India economically,
because of the impesition of sanctions. |
But, we have also seen that in 90s all the
foreign remittances, which were there iu
the coffers of the Government of India
were withdrawn, I would also like to
know whether the Government will see
that the foreign missions are trained and
geared up to build a bridge between our
Indian communities in those foreign
countries, whenever there is a campaign,
because we are only employing the lob-
bies. It has been mentioned in the House
that we have four lobby firms at the
Capitol Hill. What is the purpose of our
Missions abroad? Have we geared them
up to meet the challenge?

Secondly, when we talk of foreign poli-
cy, we come to a matter, the matter of
nuclear explosions, which should have
been dealt with by the Defence Ministry
in this country. We had the nuclear
explosions on May 18 in 1974, We had
said at that time that explosion was
detonated for peaceful purposes. The
then Prime Minister, Mrs. Indira Gandhi,
did offer her capability even to our neigh-
bour, Pakistan. Again, we have con-
ducted nuclear explosions on May 11 and
May 13, 1998. That was done with an
euphoria in this country. So, I think it is



395 Discussion on the
Working of the

not the prerogative of any political party
or any Government. If any decision is to
be talgen on the nuclear issue, it should
be the prerogative of the scientific com-
munity and the military community. The
PMO should have no role to play in it. It
was pathetic how the BJP took credit for
it and how they wanted to have celebra-
tions. You know that they have made it a
prestige issue. 1 domn’t want to go into
those details because this Government till
date has not replied why the nuclear
explosion was done at that time. There is
no reply from the Government. Was it
because this Government was in turmoil?
Was it because of internal contradictions
within coalition Government? Was it
done to divert the zttention of the peo-
ple? If that was the intention, then, I
think it is not a proper thing. The
Government should not have exercised
this nuclear oplion because some years
back Pandit Jawaharlal Nehru said that
we should have no reason to block the
optiord of future generations. Sv, the
option was opea before us. The option
belonged to the people of this country,
not to any political party. We did not
take credit for the nuclear explosion in
1974. We had offered it to the country.
As Mr. Malkaniji said—I am very glad
that he said so—this country, the Third
World countries should be proud of it
India and Pakistan have to be proud of
it. If anything good happened in this
country for the last 50 years, it is this
nuclear explosion which we have done. It
is a good sign for the Asian countries to
come together, for China, India and even
Iran to come together and face the impe-
-rialism and high handedness of the West-
ern power,

I don't think that there should be a
need for war hysteria. It was done by
certain Ministers of this Government. For
example, the Defence Minister, who said
that the main eremy is China, the main
threat is from China. So, way back, when
we did not have the fuel for the Tarapur
atomic power plant, the fuel came from
China. Though we had a Memorandum
of Understanding with France to supply
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the fucl, they did nct supply us the fuel

under oressure from America. 1 think we

should not forget it.

I am not for supporting any country
against the interests of our country. But
the question is that in spite of having the
biggest working democracy in the world,
in spite of having the largest working
democracy in the world, if we are just
going to lower ourselves, if we are not
going to maintain that standard and be-
have as a matured nation, if we are going
to give war cries and shout hysterically, 1
don’t think we are doing any service to
the scientists of this country, military
intelligence of this country. 1t is a nuclear
option. It is a deterrent. It is not to be
used. It has not been used for the last 50
years after the atomic bomb was dropped
on Hiroshima and Nagasaki.

As far as conventional weapons are
concerned, India was superior 10
Pakistan. After the 1971 war there was
no misadventure. But by exercising our
nuclear option, we have done one thing.
We have brought Pakistan on par with
India. We have been brought on par with
Pakistan, on the same footing. 1 don’t
blame it. It was also mentioned here. It is
a fact that the CTBT whether we sign it
or not will come into force from the next
year. But what we are concerned with is
the timing of it and the motive behind it,
whether it was done to take a political
mileage, whether it was done because
there was an internal contradiction within
the coalition Government.

I would request the External Affairs
Minister to see that our missions are
upgraded with proper additional officers
posted there from our Revenue
Department and see that these missions
are used for economic diplomacy. Thank
you.
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SHRI K. RAHMAN KHAN (Karnata-

- ka): Sir, we are today discussing the
i+ working of the External Affairs Ministry.

We have not really discussed the working
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of the External Affairs Ministry, bul we
have discussed only the Pokhran nuclear .
tests. So, we have not done our duty to -
review the working of the Externpa] !
Affairs Ministry. Sir, the foreign policy |
should lay more emphasis on people-io-
people contact. Our Missions alone will
not be able to lobby for the cause of
India. We have to review our foreign
policy. In our neighbouring countries,
misleading statements are being made
about our country. Just issuing statements
from India or wholly depending on the.
Missions would not do. I would request
the External Affairs Ministry that laying
emphasis on lobbying in the Middle East
is as important as that of lobbying in the
U.S. We have employed persons for lob-
bying in the U.S., but something more is |
required to be done in different parts of
the world keeping in view the anti-India :
propaganda that is being made by other
countries. The entire cmphasis was on |
America. That is why 1 feel that there is
something lacking in our foreign policy
itself. Now we have to develop people-to-
people contact. We have to send our |
NGOs abroad. We have to send our °
cultural delegations abroad. That is how -
we can spread the message of India and |
India can become a dominant country.

Mr. Vice-Chairman, Sir, I would like
to come to a different thing because we
have discussed so many things regarding
foreign policy. I am coming to an impor-
tant aspect of Haj. India is the second
largest. Muslim-populated country in the
world. Nearly one lakh pilgrims go for
Haj every year. The functioning of Haj is
controlled by the Haj Act of 1953. It is a
very old Act. Now in this House and in
the other House some assurances have
been given that some changes would be
brought in the Haj Act and it will be
implemented. Nothing has been done so
far and I don’t foresee that any change is
going to come in the near future also. As
a result, there is a chaos in the entire Haj
management. Today a Haj Confecrence is
going on. The hon. Minister of State for
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The Chairman of the Haj Commiitee’
made an attack on the functioning of our
Consulate in Jeddah wherecas our Consu-
late levelled charges against the Haj
Committee. I would not like to go into it
in great detail. The Chairman of the Haj
Committce levelled charges of discrepan-
¢y in the paitern of accommadation—all
- these charges are levelled against our

SABHA])
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Consulate—collapse of schedule of move- |

ment of pilgrims from Mecca to Madina, !

_irresponsible_behaviour of administrative
staff in attending to the problems of the
pilgrims, errant behaviour of doctors and

. paramedical staff, misuse of ambulance
by the Consulate staff, improper distribu-
tion of medicines, eic. 1 don’t believe
that these charges are correct because
there is the other side of the story. Now
the Haj Committee has completed its
tenure. You arc allowing it to continue.

You are not concerned about the func- -

tioning of the Haj Committec. Nearly
Rs. 400 crores are collected from the
pilgrims by the Haj Committee. Neither
the Haj Committee nor the External
Affairs Ministry is accountable. Nobody
is accountable. There is no balance-sheet.
The Annual Report of the Haj Commit-
tee is not placed before the Parliament.
There is not a single word about such 2n
important event in the Annual Report of
the External Affairs Ministry, There is no
mention about the management of the
Haj affairs. That means nobody wants 1o
be accountable and the Haj affairs are
going on just like that. We, Members,
raise it here. '

. : b

Mr. Vice-Chairman, this is very impor-
tant. I would like to have five minutes.

THE VICE-CHAIRMAN  (SHRI
SANATAN BISI): Madam, are you tak-
ing down notes rcgarding Haj?

THE MINISTER OF STATE IN THE
.. MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI VASUNDHRA RAIJE):

}

External Affairs was also present there. |

L Yes, Sir,
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SHRI K. RAHMAN KHAN (Karnata-
ka): Sir, I am leaving out Pokhran and 1
am not bringing various other things. I

. want to give some, practical suggestions

regarding Haj. Now the major problem of
Haj is carrying the pilgrims by Air India.
It is an annual affair. Nearly one lakh
pilgrims go for Haj every year. There arc
also other pilgrims than Haj pilgrims.
They come to onc lakh. Sc, almost rwo
lakhs of pilgrims visit the pilgrimage cen-
tres. There is an ad hoc arrangement with
Air India and the air charter is going on.
There is a subsidy eiement. People arc
asking why so much of subsidy is given.
Last time also 1 raised this issue. There is
a deliberate attempt on the part of Air-
India to make up thc losses. If 1 go to.
Mecca on my own, T have to pay |
Rs. 20,000. But if a pilgrim goes through
the Haj Committee, he pays or the
Government pays Rs. 30,000. Air-India
charges Rs. 30,000. If I go on my own,
then Air-India charges Rs, 20,000. So
there is a difference of Rs. 10,000. 1
lwou]d like to know: Why is Air-India
charging Rs. 10,000 more? Let them explain -
it. If Rs. 10,000 is multiplied by 60,000

it comes to Rs. 60 crores. Air India is

makiag up the losses. The public percep-
tion is such a big subsidy is being given. 1
had written a detailed letter to the Minis-
ter of Civil Aviation. I also wrote a letter
to the Prime Minister. But nobody has
replied to my letters. The Prime Minister
directed the then Civil Aviation Minister
to reply to my letters. But the Ministry of
Civil Aviation has not answered my let-
ter. I also wrote to the Minister of
External Affairs. They also have not
replied to my letter. T have also sent
_teminders. But I have not received any
reply. Every year the Government is
giving ‘subsidy. I would like to make a
suggestion. Let the Haj Committee raise
funds. The Government can contribute.
My suggestion is, let us form a separate
corporation, Haj Air Corporation of
India. Insted of giving subsidy every year,
let them give a lump sum amount of Rs.
100 crores or Rs. 200 crores. Let the Haj ;
Committee also contribute Rs.
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7 crores. Let the Haj Air Corporation of

India buy two or three aircraft. Let the
Haj Air Corporation of India manage it
otherwise, two or three aircraft mdy be
leased to Air-India. Then the total expen-
diture will come down and the Haj man-
agement will be proper. There will be no
need of giving subsidy every year 1o Air-
India

L | !

Lastly, a Committee of MPs was con-
stituted by the Ministry of External
Affairs 10 go into the Haj Act. We all
discussed it. A draft Bill was given to the
Ministry of External Affairs. After all
those negotiations and discussions, they
are again frying to delay the Bill. They
are saying that they want to send it to the

State Governments. Sir, today they have -

replied to my Starred Question. A Com-
mittee of MPs constituted by the Ministry
of External Affairs went into all the
details and prepared a draft Bill. At that
time, the then Minister stated that within
15 days hc would send the Bill to the
Law Ministry and then they would come
forward with a Bill. But it was not done.
In reply to my question they have said
that they are going to circulate it to the
State Governments to_get their opinion
"and then they will make nccessary
changes. Nobody knows when this Bill is
going to come. These problems will con-
tinue. Every year something or the other
will be coming. We are not asking for
any grants. If they can manage the Haj
affairs properly and if there is proper
application of mind, probably we will be
able 1o set an example.

Our demand is that the Haj accounts
should be published and they should
come out with a Haj report. So far as
| subsidy is concerned, the Ministry should
' do something about it. Everybody is say-
ing that there is a buge subsidy. Actually

|_ it is not true. Thank you.
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Y THE VICJT»CT'{ ATRMAN (SHRI [~ tk,le Ministers. 1 adjourn the House till 11
- SANATAN BISI): Now discussion on the | o'clock tomorrow.
. working of the Ministry of External The House then adjourned
" Affairs is over. The hon. Prime Minister : - at thirty-five minutes past
will reply to the debate tomorrow at 12 ! eight of the clock till eleven
o’clock. I thank all the Memblers and also of the clock on Friday, the
: ’ : 10th July, 1998.
TE |




